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(b) 1,20,310 according to me eignm All-

India Livestock Census 1956. The proportion 
of stray cattle has not been surveyed, nor can 
such survey give any authentic information, as 
the number of stray cattle fluctuates with the 
number of owners who let loose their cattle. It 
has, however been roughly estimated that 
there are about 6,300 stray cattle in the 
municipal limits of New Delhi, Delhi and the 
Delhi Cantt. 

(c)_ No such survey has been conducted.] 

12 NOON 

PAPERS LAID ON THE TABLE 

REPORT OF INDIAN DELEGATION TO THE 
ELEVENTH SESSION OF W.H.O. REGIONAL 

COMMITTEE FOR SOUTH EAST ASIA 

THE MINISTER OF HEALTH (SHRI D. P. 
KARMARKAR): Sir, I beg to lay on the Table a 
copy of the Report of the Indian Delegation to 
the Eleventh Session of the W.H.O. Regional 
Committee for South East Asia held at New 
Delhi in September, 1958. [Placed in Library.   
See No. LT-1173/59.] 

NOTIFICATION       PUBLISHING     AMEND- 
MBNTS IN THE     PREVENTION  OF FOOD 

ADULTERATION RULES, 1955 

SHRI D. P. KARMARKAR: Sir, I also beg 
to lay on the Table, under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954, a copy of the Ministry 
of Health Notification G.S.R. No. 1211, dated 
the 9th December, 1958, publishing certain 
amendments in the Prevention of Food 
Adulteration Rules, 1955. [Placed in Library.    
See No. LT-1186/59.] 

NOTIFICATIONS      PUBLISHING     AMFND- 
MBNTS IN THE CENTRAL EXCISE RULES, 1944 

THE MINISTER OF REVENUE AND CIVIL 
EXPENDITURE (DR. B. GOPALA REDDI): Sir, 
I beg to lay on the Table, under section 38    
of    the 

Central Excises and Salt Act, 1944, a copy 
each of the following Notifications of the 
Ministry of Finance (Department of Revenue) 
publishing certain amendments in the Central 
Excise Rules, 1944: — 

(i)   Notification    G.S.R.    No.    95,. 
dated the 24th January, 1959. 

(ii)   Notification    G.S.R.    No.  119,. 
dated the 31st January,  1959. 

[Placed in Library. See No. LT-1196/59 for  
(i)   and  (ii).] 

MESSAGE FROM THE LOK SABHA 

THE DELHI PANCHAYAT RAJ    (AMENDMENT)  
BILL, 1959 

SECRETARY: Sir, I have to report to the 
House the following message-received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha: — 

"In accordance with the provisions of 
Rule 96 of the Rules or Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to> enclose herewith a copy of the-
Delhi Panchayat Raj (Amendment) Bill, 
1959, as passed by Lok Sabha at its sitting 
held on the llthi February,   1959." 

Sir, I beg to lay a copy of the Bill on the Table. 

MOTION OF THANKS   ON   PRESI-
DENT'S ADDRESS—continued 

SHRI AN AND CHAND (Himachal 
Pradesh): On a point of order, Sir, I wanted to 
make a submission. I have moved an 
amendment, No. 15, to the President's 
Address. Mr. Deputy Chairman disallowed it. 
I have not been able to know the grounds on 
which it was disallowed. 

MR. CHAIRMAN: You come to my 
Chamber.    It will be explained. 
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SHRI AN AND CHAND: AS far as I know 

so far as the May's Parliamentary Practice is 
concerned . , 

MR. CHAIRMAN: You need not discuss it 
here. I will explain to you in the Chamber. 

SHRI V. K. DHAGE (Bombay): Sir,   .   .   . 

MR. CHAIRMAN: That is all right. Let 
him come to the Chamber. I will explain to 
him the reasons. 

DR. A. N. BOSE (West Bengal): It is a 
matter for the whole House. 

MR. CHAIRMAN: There has been a ruling 
on the question given some years ago and that 
is being followed systematically. So far as I 
remember, what I said was that matters which 
are not directly discussed in the President's 
Speech are not to be given in the form of 
amendments etc. but in the speeches which 
you make you may refer to them. That is the 
ruling which, I think, I gave in 1952 and that 
has been followed systematically year after 
year. But, of course, there is a way by which 
you try to circumvent and say, "It is regretted 
that there has been no mention about this, that 
and the other." 

SHRI BHUPESH GUPTA (West Bengal): 
Sir, you have been good enough and very 
flexible in this matter. We have given very 
many things. I hope it might be considered in 
your Chamber. 

SHRI V. K. DHAGE: Since you have said 
that the ruling had been given four or five 
years ago, I may point out that in the year 
1956 or so an amendment was moved with 
regard to the bilingual State of Bombay. No 
mention of it was made in the President's 
Address at that time and that amendment was 
voted upon and division was taken on that. 
Therefore, Sir, that is the precedent and it has 
been there. Not only that has been the case, 
but also in other matters as well amendments 
have been moved regretting the 

omission in the Address of the President. That 
being the precedent established in the House, 
I would like to know as to why this particular 
amendment has been   .   .   . 

MR. CHAIRMAN: Mr. Dhage, there might 
not have been specific reference to the 
Bombay State but the general question of 
States reorganisation was mentioned by the 
President in his Address. Therefore, all 
particular problems under that head were 
allowed but if there had been no reference to 
the States reorganisation, I would even then 
have disallowed it. 

DR. H. N. KUNZRU (Uttar Pradesh): Can 
our rights under the Constitution be less than 
those of the Members of the House of 
Commons in the U.K.? 

MR. CHAIRMAN: Sometimes more and 
sometimes less as provided in our 
Constitution. 

DR. H. N. KUNZRU: Under the 
Constitution it is clear that we have the same 
rights, and in the House of Commons motions 
regretting the omission of certain subjects in 
the King's Address are accepted by the 
Speaker. 

SHRI SANTOSH KUMAR BASU (West 
Bengal): May I point out, Sir, that if matters 
which are not mentioned in the Address are 
allowed to form the subject matter of 
amendments, then the flood gates of all 
manner of subjects can be thrown open and 
hundred or two hundred or five hundred 
amendments can be tabled by different 
Members in respect of matters which have 
been left out of the Address or have not been 
touched? Nobody can prevent any Member 
from bringing any matter. 

SHRI BHUPESH GUPTA: How is that 
relevant to the proposition before us? 

SHRI V. K. DHAGE: The reason why this 
kind of a thing is allowed is that the 
Government brings up a motion of thanks 
with regard to the President's Address which 
reveals the policy which is adopted by the 
Government. 
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[Shri V. K. Dhage.] It is left to the 
Opposition to initiate ■discussion with regard 
to what is not the policy of the Government, 
and the initiative rests with the Opposition. 
That being the case, the practice has been 
followed in the House of Commons as well. 

MR. CHAIRMAN: This is what I :said in 
the year 1952 at the very first .meeting?— 

"Now, I find, the next subject in the 
agenda is the discussion of this motion. I 
would like to invite the attention of this 
House to the constitutional provisions on 
the matter. Article 87(2) of the Constitution 
of India says that provision shall be made 
by the rules regulating the procedure of 
either House for the allotment of time for 
discussion of matters that are referred to in 
such Address. It is emphasized there that 
the matters referred to in the Address shall 
be the topics for discussion. The same is 
reiterated in rule 13 of the Rules of 
Procedure and Conduct of Business which 
also says 'for the discussion of the matters 
referred to in the President's Address'. Rule 
14 says that the Council shall be at liberty 
to discuss such matters referred to in  such  
Address  on    a  motion    of 
Thanks ............ It is repeated again in 
rule 19 that the Chairman may allot 
time ........... It   is   my      anxiety   that 
there should be a free, frank, and full 
discussion of all the topics raised in the 
President's Address. I know from the list of 
amendments that have been given to me 
that strong views are held on different 
questions. And it is my desire that full 
freedom should be given for the expression 
of these views on both sides. If such a thing 
is to happen, then we have to concentrate 
our discussion, and not allow it to fritter 
over a large number of amendments. That is 
a request which I have to make to you. Will 
it be possible for the groups to come to an 
understanding as to what the amend ments 
are, which they would select for  
discussion?    Or,  if it     is    not 

possible, then I have to take up amendment 
after amendment and say which of them can 
be brought under the constitutional 
provision, even by a great stretch of 
imagination, even subjects remotely con-
nected with the topics mentioned by the 
President . . . 

. . .1 just want to draw your attention to 
certain fundamental things . . . 

That is to say, whatever has a bearing on what 
the President has said, either directly or 
indirectly, may be moved as an amendment. 
But whatever has absolutely no bearing on 
any topic in the President's Address cannot be 
moved as an amendment, though you are free 
to refer to these things in the speeches which 
you make. That is what I said at the very first 
meeting in 1952 when we took up the Presi-
dent's Address for debate, and we have 
followed it all these seven or eight years. I am 
not referring to what May's Parliamentary 
Practice may have said. Why should we 
always be bound down by the practice 
followed elsewhere? We are an independent 
House and we follow our own Constitution 
and Rules of Procedure. 

SHRI DAHYABHAI V. PATEL (Bombay): 
Mr. Chairman, I spoke just a minute before we 
adjourned yesterday. I was saying that the 
President's Address reads well. It is printed 
well but unfortunately it is disappointing 
particularly to the region where I come from. 
We cannot at all feel enthusiastic about it. We 
have been singled out, so to say, out of the 
States that form the Union of India, the States 
that have themselves voted for a unilingual 
State have voted for a bilingual State for Bom-
bay; that is the injustice against which both 
the States that have been forced to come 
together in this manner have been protesting. 
The result has been that progress in the State 
is being held up. Nobody is able to 
concentrate on the work. There are provincial 
rivalries, regional rivalries and human nature 
being what it is, a certain area feels justifiably 
that 
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work in that area is completely neglected 
while work in other areas is going on very 
fast. 

Sir, I give you a very concrete example, We 
hear so much of the Koyna scheme. It is going 
to do a lot of good to Bombay State. I do not 
deny it but when you consider the feeling of 
people in that region, you will appreciate my 
point of view. The Bombay Government have 
not only gone on very well on the Koyna in 
regard' to the Second Plan but have already 
taken in hand the Third Plan part of the 
scheme, without the approval of the State 
Legislature, whereas schemes in Gujerat, very 
important schemes particularly from the point 
of view of the existing food shortages, 
schemes set out for the First Plan, have not 
progressed at all. During the last session of 
Parliament we had a consultative committee of 
the Planning Commission and therein I asked -
whether the committee was aware of the 
progress of the first phase of the Tapti River 
Scheme, what is called the Kakrapara Project. 
Shri V. T. Krishnamachari cut short the 
discussion by saying straightway that the 
scheme' was completely in a mass. He agreed 
with my criticism that the scheme was taken 
in hand without proper levels being taken and 
that it would have to be redone completely if it 
was going to be of any use. Why •does this 
happen? After all, it is the same set of 
engineers that are in •charge of both the 
schemes. Why is work being done efficiently 
in one area and why is work not being done 
efficiently «r why is there room for allegations 
that work is being deliberately badly done in 
another area? That is not only the case with 
the river valley projects. Look at roads. The 
condition of roads in Gujerat is deplorable. 
We are told that certain roads are being built, 
the Bombay-Ahrned^bad road for instance; 
they call it a national highway, and we call it 
is national hai-hai. If you drive and 
drivethrough that, you will agree with me that 
that is a better term to call by/   'Every 
motorist would    know to 

bis peril Why I would call it like that and I 
would invite you to go and have a trial. You 
compare the number of roads and highways 
that you find in Gujerat with what you would 
find in other areas of this bigger bilingual 
State of Bombay. 

My point is not only regarding this case but 
in regard to the normal functioning of the 
State. We have emphasised for so many years 
that a national government can function in an 
efficient manner only if the people know and 
understand the functioning in their own 
language, how it functions. What do the 
people of Gujerat feel? What do the people of 
Saurashtra feel? Saurashtra did not have the 
taste of the bigger bilingual State so far until 
the last elections. What do the people there 
feel? They used to go and complain to the 
Chief Minister rightaway from any corner of 
Saurashtra and go back home the next day. 
Their grievances were attended to. Today, 
they have to go to Bombay and when they go 
to Bombay they have to speak in a different 
language. Then, the big Secretariat of the 
bigger bilingual State of Bombay is not as big 
a mirage or an image as the Secretariat here 
but it is soon developing into that phase and 
the people who go there get completely lost. 
They do not know what will happen. 
Therefore, it is that they, whom the country 
looks upon as the spiritual heirs of Gandhiji, 
the Bhoodan workers have been advocating 
very strongly the breaking up of this State. In 
weeklies, Dada Dharm-adhikari has written 
very strongly and I was using the very same 
phraseology that he had used, that it is unfair 
for the thirteen States who have voted for uni-
lingual States for themselves to have forced a 
bilingual State of two States, Maharashtra and 
Gujerat on us. I think it was Mr. Deokinandan 
who tried to interrupt me yesterday and talked 
of Bombay. Well, I must remind him that in 
1948   .   .   . 

SHRI BHUPESH GUPTA: The thirteen 
States did not force it. 

110  R.S.D.—4 
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SHRI DAHYABHAI V. PATEL: All the 
people coming from the thirteen States voted 
for a bilingual State of Bombay, people who 
voted for uni-lingual States for themselves 
voted for a bilingual State for Bombay. That 
is what I am pointing out. 

SHRI BHUPESH GUPTA: We voted for a 
break-up. 

MR. CHAIRMAN:    Order, order. 

SHRI DAHYABHAI V. PATEL: Mr. 
Deokinandan threw in the apple of discord. I 
was the solitary exception who spoke against 
Shri Shankerrao Deo in 1948 when he first 
made this claim on behalf of Maharashtra at a 
small meeting of fifty people in Bombay. 
Congressmen did not take the warning that I 
gave. Some of them might have but they did 
not work for it and we lost. The last elections 
were fought on the issue of Bombay City 
being either a separate State or going to 
Maharashtra and they lost. Let us recognise it 
as sportsmen. After all, in any game or 
election, one side loses ana one side wins and 
if the country is to progress, the side that loses 
must recognise that it has lost. Otherwise, how 
will democracy function here? The Congress 
Party did not want Bombay to go and they lost 
the election to Parliament, the election to the 
Legislature and the by-elections that followed. 
In the election to the Municipal Corporation 
of Bombay which was clearly fought on this 
one single issue, whether Bombay should go 
to Maharashtra or not, the Samiti won and the 
Congress lost. 

SHRI B. K. P. SINHA (Bihar): I want one 
clarification. The hon. Member rightly pointed 
out that in a democracy one must take his 
defeat gracefully. The Mahagujerat Janata 
Pari-shad lost to the Congress on the bilingual 
State issue and they should take the 
consequences very gracefully. 

SHRI DAHYABHAI V. PATEL: Yes, but 
my friend has interrupted without knowing 
the facts. The Mahagujerat Janata Parishad is 
agreeable to abide by the verdict of the 
people.   The pro- 

test of the Mahagujerat Janata Parishad is 
against the shooting, the indiscriminate 
shooting of the people who came to protest. 
That is the protest. Well, you want an enquiry 
in Kerala about firing but you shirk an enquiry 
in Bombay. In Bombay, the firing was illegal 
and the people who were responsible for it 
should have been prosecuted. No regular order 
by a police officer was given; the order was 
given1 by Congressmen and the policemen on. 
duty were just obeying the orders. Therefore, 
you have this agitation in Gujerat. You will 
not have peace in. Bombay State until   .    .   . 

SHRI T. PANDE (Uttar Pradesh): That is 
your version. 

SHRI DEOKINANDAN NARAYAN 
(Bombay): Would the hon. Member apply the 
same rule about Bombay to Gujerat? The 
verdict went against him in Gujerat and went 
against the unilingual demand. 

MR. CHAIRMAN: Let us get on to-the 
argument. 

SHRI DAHYABHAI V. PATEL: Sirr I was 
mentioning this because in the present set-up 
of Bombay State no progress is possible. I was 
only developing the argument, when my 
friend-opposite was interrupting me and I was 
trying to explain the position to him only. I 
say that even the elections that are going on to 
the municipalities and local bodies show 
clearly which way the wind is blowing. It is 
very evident that in one single State in the 
whole of India you will not be able to run a 
bilingual State. The sooner you break it up, the 
better it will be: 

Then, I was pointing out how Gujerat feels 
that it is being neglected. I was coming to the 
next point which is a very material point for 
the development, and from the point of view, 
of Gujerat, and—if the House is in a mood 
with an open mind—from the point of view of 
the country, that is, the oil find in Gujerat. Oil 
and gas have been found in abundant quanti-
ties in Gujerat. Why are they not being 
developed?    This is not a new 
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thing. The presence of oil and gas has been 
known for many, many years. But because 
Bombay is under this setup, the area is being 
neglected completely. I have tried to raise the 
question on the floor of this House. But long 
before that experts in drilling had come to this 
country and had submitted their plans. The 
late Mr. Dhin'bhai Desai, who was our count-
ry's Ambassador in Switzerland, sent experts 
here because it was suggested to him. The 
Rumanian experts, who had come, had told us 
that they had come to advise us, to show us 
the way, if we wanted on Government basis or 
on private basis. But this was neglected. They 
had to go away because Government was 
badly advised. And they stayed in Delhi for 
more than a year and went away in disgust. I 
protest against the manner in which the 
country's interests were being sacrificed by a 
few officers and their cliques. I need not say 
anything further about them because what 
they are at least the country now knows. The 
development of gas and oil in Gujerat will 
mean something very great for the whole 
country. In this matter Pakistan has stolen a 
march over us. Whatever we may say about 
their political order, in Pakistan they have got 
presence of gas. They are utilising it by laying 
a pipeline 150 miles. They are using it for 
industry. What are we doing? Gas has been 
there in the palace of the Maharajah of Baroda 
for many, many years. It was the influence of 
the Burmah Oil Company that led to the 
suppression of this information. Today the 
position is exactly the same. There were 
efforts to drill oil in Saurashtra by private 
persons, by a firm of motor engineers, motor 
dealers. But they were also suppressed 
because the Burmah Oil Company had a pull 
with the previous Government as they have a 
pull with the present Government. The suspi-
cion is that it is because this Government has 
employed people who were very small fry in 
the Burmah Oil Company as their experts and 
advisers. Where do their loyalties go? If their 
loyalty was to India, the progress of drilling, 
the progress of exploration in 

the whole area of Gujerat would not be so 
slow. I am not quarrelling whether it should be 
in the public sector or the private sector. I 
have got entirely an open mind. I want 
development, whether it is in the public sector 
or private sector. For three years a person 
from Saurasthra has been asking for a licence 
to open a refinery. He has been sent from 
pillar to post. He has been asked to produce 
his bank reference; he has been asked to pro-
duce his bank guarantee. He has produced all 
these. He has been put to so much 
expenditure. After two years he was told of 
the policy of the Government that they were 
not going to allow oil refineries in the private 
sector. I ask: Is this the way to run an efficient 
Government? Why do you put your citizen to 
such expenditure of going abroad, of getting 
letters from international banks, getting expert 
advice, getting agreements for collaboration? 
And then they have had to write that our 
Government have decided that they will not 
allow it. Why does not Government take 
advantage of it? Government can do it in the 
private sector, taking advantage of all his 
papers and his agreements. Government 
should get along with it. My charge against 
the Government is that they have been 
neglecting this. They have been misdirected, 
misguided. If anybody wants to look at the 
facts with an open mind, with eyes open, it is 
the same with the production of food as it is 
with oil—in the matter of exploiting the 
natural resources of gas and oil in Gujerat. 

One more point I will make. On that point 
you will perhaps be one who will appreciate 
my point of view   .   . 

MR. CHAIRMAN: I do not appreciate or 
depreciate. 

SHRI V. K. DHAGE: But he has to address 
you only, Sir. 

MR. CHAIRMAN: But he need not say that 
I am appreciating that. 

SHRI DAHYABHAI V. PATEL: You are an 
educationist. You are connected with the 
Universities   .   .   . 
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MR. CHAIRMAN: All right. Go ahead. 

SHRI DAHYABHAI V. PATEL: I thought 
you would appreciate what I say best in this 
House. In the Guje-rat region we have three 
Universities. There is a University at 
Ahmedabad; and there is a University at 
Baroda. The Baroda University was 
established out of the funds of the Maharajah. 
It has got ample funds. Bombay Government 
also contributes amply to it. The University of 
Ahmedabad was largely the handiwork of our 
late Speaker, Shri G. V. Mavalankar, who 
collected all the money, which was the 
nucleus, purchased the land and made 
everything for that University. The 
Universities are doing well. With the blessings 
of Gandhiji, under Sar-dar's guidance, there 
was a son of Gujerat who built a University 
with hardly any assistance from the State 
Government, much less from the Centre. At 
first people began to laugh at him. They said: 
Are you going to build' colleges by selling 
bricks and mortar? He said, he would, and he 
did. In the space of nine years, he built up a 
complete University. The Government of 
Bombay willy-nilly had to recognize the 
University and legislation was passed, by 
which the Sardar Vallabhbhai University was 
established. Even while doing so, the 
niggardly attitude of the State Government 
was that they would not be able to give us any 
grant. Now, the Government have agreed to 
give grants. Now, the University Grants 
Commission has recognized his work. The 
Chairman of the University Grants 
Commission has not only recognized his 
work, but has co-opted the Vice-Chfiricellor 
on several of the committees of the University 
Grants Commission. He said there publicly 
that he had riot seen a University where peo-
ple knew how to use funds to the utmost. His 
experience was rather the other way. I 
published a little booklet on the birthday of the 
Vice-Chancellor. I have got a large number of 
copies. If people are interested, I will be only 
too glad to supply. The point is that in this 
souvenir I have 

got messages from the Prime Minister of 
India, from the President of India, a long 
message from the Chief Minister of Bombay. 
Also, Mr. Patil was kind enough to send a 
message. You were also kind enough to sent a 
message. There were so many others. But in 
contrast to what is done at Baroda and 
Ahmedabad, where the Vice-Chancellor, Mrs. 
Hansa Mehta, very rightly was continued for 
three terms—the first term was for three years 
and she continued for two terms more—Shri 
H. V. Divetia was appointed and he continued 
for two more terms, both were continued for 
nine years, the Vice-Chancellor who built up 
this University, Sardar Vallabhbhai 
University—I do not know whether that was 
his fault—was dislodged summarily. 
Somebody else was appointed in his place. I 
am coming to that later. But there was not 
even a semblance of consultation or asking as 
to who was to be appointed. In December 
1957, Mr. Chavan, the Chief Minister of 
Bombay was at Vallabh Vidya Nagar   .   .   . 

SHRI AKBAR ALI KHAN  (Andhra 
Pradesh): It is a State matter. 

SHRI DAHYABHAI V. PATEL: In 
December 1957, the Chief Minister of 
Bombay, Mr. Chavan, was there. He promised 
there publicly: 'I recognize the work that you 
have done and we will do nothing'—he spoke 
on behalf of the Government—'the 
Government of Bombay will do nothing' 
without consulting him at Vidya Nagar   .   .   
. 

SHRI DEOKINANDAN NARAYAN: May 
I know, Sir, whether he can discuss Mr. 
Chavan? Mr. Chavan is Chief Minister of 
Bombay. 

MR. CHAIRMAN: He cannot discuss his 
discretion or his action in this House. 

SHRI DAHYABHAI V. PATEL: I am not 
discussing his action. I am pointing out what 
happens in a bilingual State. Two Vice-
Chancellors can be continued for nine years 
when 
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they sit in a University where they have pull 
with the Cabinet. A man who gives a 
University out of his life blood, by doing 
service to the country, is pushed aside 
summarily. And who is appointed in his 
place? 

* * • • 
MR. CHAIRMAN: You should not enter 

into personalities or characterisations of 
persons. 

SHRI DAHYABHAI V. PATEL: Sir, I am 
pointing out this only in contrast to what is 
being done. Here is somebody who gives you 
a University, for which the University Grants 
Commission has expressed appreciation, for 
which large grants are coming in. The man 
who has done this work is pushed aside and 
somebody else is appointed. Why is it done? 
It is done because they want active support for 
their policy. They want to make this Uni-
versity a place of support for the Government. 
It is wrong in principle, and Universities 
should be kept out of politics. (Interruptions.) 
I was Chairman of the Charutar Vidya Mandir 
for the last few years. I resigned in November 
because I decided to offer satya-graha. I 
offered satyagraha in January. Sir, that is how 
we look upon educational institutions. But 
look at what the State Government is doing. I 
want to point out as an example the many 
atrocities that have been perpetrated on 
Gujerat under the present regime. I say that 
there is no reference in the President's 
Address to these. That is our disappointment. 
We would have expected the President to have 
taken note of these in his Address. As a matter 
of fact the President was coming to deliver the 
first Convocation Address, and when these 
things were pointed out to him, he dropped 
the visit. 

MB. CHAIRMAN: Do not introduce the 
name of the President also. 

SHRI DAHYABHAI V. PATEL: Un-
fortunately, Sir, it is the President's Address 
that we are criticising. So I have to introduce 
it. 

•♦expunged as ordered by the Chair. 

MR. CHAIRMAN:  Not in this connection. 

SHRI DAHYABHAI V. PATEL: I am only 
mentioning a fact. 

 

MR. CHAIRMAN:   Mr. Patel,    your time is 
up.   Shrimati Seeta Yudhvir. 

 

[MR. DEPUTY CHAIRMAN in the Chair.] 
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DR. P. J. THOMAS: (Kerala): Mr. Deputy 
Chairman, Sir, the President's Address was 
rather a cautious appraisal of the conditions 
obtaining lately. But the hon. Member from 
Madras who moved the motion of vote of 
thanks has painted rather a rosy picture of the 
whole thing; at any rate, as regards the 
economic situation, he has certainly gone too 
far in his complacency. 

"^fie President spoke about improvement in 
regard to certain industries like caustic soda, 
insecticides, machine tools, etc. And also of 
the great improvement made by the code of 
discipline which was agreed upon between the 
different labour organisations last year. In the 
field of industrial development, I quite admit 
that we have made great progress in regard to 
iron and steel, thanks to foreign countries, 
Germany and Russia, which have helped us in 
regard to Rourkela and Bhilai. And they 
worked very hard and showed an example to 
the people of this country. Similarly, certain 
other things have been done. 

But the proper standards of judging our 
industrial development are not these. The first 
and the foremost thing is that this country 
should be able to produce the equipment for 
industries itself and thus become independent 
of the foreigner; be it iron 
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[Dr. P. J. Thomas.] and steel or fertiliser or 

any other thing, we are still depending upon 
foreign assistance. What has happened in other 
countries? Let us take China. China started 
much later than India in making steel, but she is 
now-producing eleven million tons of steel and 
she is also making her own machinery and 
equipment. She does not require any large 
foreign assistance. Even some South American 
countries have done a similar thing. We may 
have a different ideology from that of the 
Chinese, but you will find that not only have 
they done this, but they have also developed 
small-scale industry so much. We have been 
talking of this for so many decades. But in this 
country, the functioning of small-scale 
industries on a high technical level has been 
very badly neglected; very little progress has 
been made in this country in spite of all the talk 
that we have been giving on that subject. And in 
China, they have put up blast furnaces in the 
communes, in their villages, and these are run 
in a small way to produce steel. They have also 
produced fertiliser this way. Here, we require 
foreign assistance even f»r starting a new 
fertiliser factory. There, they are doing it even 
in the villages. In these matters, our progress is 
very limited. Of course, there are causes for this 
and I will come to them later on. 

The second test is employment. What has 
been the state of employment? We had hoped to 
employ about 8 million people in the Second 
Five Year Plan period. What has been done so 
far? The results are very unsatisfactory. Today, 
we have got much more unemployed and the 
number is increasing. From recent reports, you 
will see that the number of unemployed people 
is increasing very rapidly. What about Kerala? 
We cannot bring down the number of un-
employed there—the number is increasing—
because we have got schools everywhere and 
every year, you find crowds  of youths coming 
out  of the 

| schools. They may not all get registered for 
employment and therefore, the statistics 
given by the Government are rather 
incomplete. Unemployment has been 
increasing terribly for the last few years 
among the educated people. We give them 
education and then they claim posts in the 
Government or in industries and we are not 
giving them employment. The consequence 
is disappointment and discontent. 

Sir, these are the two real tests in my 
opinion, and on these two tests, we cannot be 
very complacent about our recent economic 
progress. We are certainly very backward and 
we must be very ashamed of it, as a matter of 
fact. We talk about the labour code of 
discipline. What happened in the last year? 
What happened in Jamshedpur very soon after 
the code was accepted at Nainital? There was 
destruction of valuable property. What 
happened at the ports? There, workmen who are 
getting very good incomes, had been creating 
trouble and destroying property. Take the State 
of Kerala. During the last one year, valuable 
industries which have been producing most 
important export items like cashew nuts, and 
earning foreign exchange were in considerable 
difficulty on account of labour troubles which 
were absolutely unnecessary. Similarly also it is 
the case in regard to tea gardens. For a month 
production was put off and we have lost thereby 
over a crore of rupees in foreign exchange. It is 
a very important industry from many points of 
view. As a matter of fact, all over India last 
year it has been very bad in the matter of 
labour-lost days. When the figures come, I 
believe this will prove correct and will show a 
record in the matter. As for Kerala, this has 
been terrible because of the working days lost, 
as the Governor himself pointed out the other 
day. What has been the cause of it? It is 
because of the rivalry between the trade unions 
in the various concerns, not for economic but 
for political pur-! 4X>ses.    If politicians run 
the country 
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in that way, certainly it cannot advance 
economically in any way. 

Coming to the food front, in the First Five Year 
Plan we hoped to do great things.    When we 
were advising the Government  to  carry out 
practicable methods  of production,  it thought 
of huge dams.   What happened by these? 
Where are we now?    During the last ten or 
eleven years, we have wasted Rs.   1,200  crores  
of foreign exchange for foodgrain imports.   We 
could have made our people produce more.   As 
a matter of fact, even in regard to producing the 
multi-purpose food, about which  our  Prime  
Minister  has  been talking  a lot the need for    
utilising things lugs tapioca for making this 
food was stressed and in Mysore, a laboratory  
was  started for  producing this. What has come 
out of that?   For several years, we have been 
talking about it.    If only we can produce it on   
a mass scale and distribute it—call   it macaroni  
or     multi-purpose  food—it would be much    
more    useful.    But nothing has been done. 
Why? Because we are not pushing things ahead 
properly.    There is a lack of    initiative, lack of 
boldness, in the matter,   and we only talk, talk 
and talk. That is all. 

Lately, our Food Minister was sure of a 
bumper crop and said that prices would fall.   
What has really happened?    We have seen in 
papers    news about rise of prices.    In Madras, 
the State from which the hon.  Member who 
opened the debate comes, what has happened 
during the    last    few days?    There   the   
prices  have   been going up, in spite of this 
being    the harvest season.   Harvest is more    
or less over, I believe, in many    places, but yet 
prices have not come down; they are going up.    
And in    several parts of Madras State,    prices    
have gone up so much that there was an uproar 
about it in the Assembly, the other day, and the 
matter was discussed.   Even then, people are 
talking that prices have come down, even in the 
present House. 

If things are going on like that, how are we 
to manage?    We are talking 

of controlling the prices in many ways. State 
control, stabilisation of prices and all these are 
talked about. Very well.. But have you carried 
out these things into practice? I think the whole 
matter is moving slowly. The conception of the 
State managing such. things is all right 
provided the Government is properly 
organised, provided there is proper 
perseverance for this. Unfortunately, in this 
country there are too many talkers, and in the 
Government we have not built up a proper 
administrative apparatus. 

Sir, lately we have    been    talking: about 
agrarian reforms.   And we have gone ahead 
with it and we have given, momentum to it.   But 
what has really been done about it and what are 
the consequences of all that?    Of course, we are 
all for agrarian reforms.    We all want that the 
intermediaries should go.   We all want that land 
should be given  to  the  tillers.    But  the actual 
tiller  is now being put to  great inconvenience,  
because he  is  asked to agree to the joint 
farming system. Of. course, there can be no 
objection to it provided somebody    can    
convince him about it.   But so far,    Sir,    the 
general  opinion  in  the  country     has been 
against it.   What   are really the consequences?    
Sir, we find that production has been 
considerably reduced. We should give land to 
only those who really can cultivate it, and not to 
those who take it and later on sell it away. 

So much emphasis has lately been i laid on 
co-operation. Well; I warmly welcome it. But 
have we not been i working co-operation 
during the last 50 years? Service co-operatives 
have been in operation in the country for a long 
time. Any effort to make them active is to be 
welcomed. But much ideological talk has been 
going on lately about joint farming and pooling 
holdings, with the result that there is already 
considerable doubt and dismay among large 
numbers of tillers. Agricultural production has 
been considerably undermined. The 
Government's intention is to pass on from 
service co-operatives to joint farming. But the 
Government has not realised the 
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[Dr. P. J. Thomas.] difficulties involved in 
this change. Let us at least domonstrate to the 
people by actual tillage of land on that basis. 
Perhaps only in States like Bombay and 
Madras these service co-operatives are running 
properly. In many other regions they are not 
running properly. Now, we talk of joint 
farming. The idea is excellent. I certainly 
welcome it. But have you provided any enthu-
siasm for this to the people? Without 
enthusiasm no such thing can be done and 
there can be no progress at all. Unless people 
are enthusiastic about it, they won't be able to 
do anything in the matter. And what are the 
consequences of lack of enthusiasm? 
Cultivation has terribly suffered. Of course, I 
agree that something can be done provided we 
can convince people that there will be more 
and more production by the method of joint 
farming and also they will be able to get larger 
incomes. But since the Government is going to 
fix prices at a lower level, what is the 
encouragement for the tillers? Let us therefore 
make some demonstrations about this method 
of joint farming so that our peasants can be 
tempted to adopt this. Let there be some co-
operative joint farming societies. Unless that is 
done, we cannot do much about it. The wise 
thing for Government to do is to carry out 
successful experiments by implementing the 
plan. 

Now, Sir, the talk is largely about the 
establishment of a socialist order. All of us are 
for it. Nobody in this House is against it. And 
also the Government is determined to carry 
out that socialist order on a democratic basis. 
The assurance that it will be done on a 
democratic basis is also heartening to most of 
us. But what has been our experience so far of 
democratic planning in the country? Have we 
been able to carry out our Five Year Plans 
properly on a democratic basis? Let us really 
examine the whole thing. We will be able to 
find that actually production has considerably 
been upset because of lack of enthusiasm. 

It was by hard work and strict discipline 
that something like socialism had been 
achieved in other countries, whether in the 
Western Bloc or in the Eastern Bloc. It was by 
working 15 or 16 hours a day that Russia and 
China could succeed in rapid industrialisation. 
The same was the case in England and 
America formerly. But here can you imagine 
engineers working for 16 hours a day? In 
Germany and other places the work in Gov-
ernment offices begins at 8 o'clock. 

Then, Sir, if we want rapid industrialisation, 
we have to step up capital formation, which is 
very important. Capital formation means that a 
part of whatever we produce or earn has to be 
set apart for further production every year. But 
in this country we are having shorter and 
shorter hours of work at the beginning of our 
industrial career. How can capital formation be 
stepped up in this way? How can our rapid 
industrialisation programme succeed in this 
way? We have made rash promises to our peo-
ple; we have said "Oh, tomorrow you are 
going to have a welfare State." Thereby we 
have made our people rather idle and 
indifferent. And still, go-slow methods are 
being adopted by the labour classes. Surely, 
Sir, we cannot achieve substantial progress in 
this way. People cannot get employment 
unless capital formation is stepped up. A great 
economist of Sweden, now here, Gunnar 
Myrdal, has said that India is trying "to create 
a socialist welfare State directly out of 
poverty." We had promised our people that 
they will get their food and clothing and 
house-room, if they worked hard. But who has 
worked hard? Much of the product raised has 
gone to a favoured class of employers and 
factory workers. The result is that production 
and employment have not gone up, and the 
millions of unemployed are unable to get 
employment. Who knows if such people will 
start rebelling because it is quite necessary that 
people should live . . . 

(Time bell rings.) 
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So, in these matters we must do a little hard 
thinking and rather than give more ideological 
talks, we must go into facts. We must create 
enthusiasm among the people by showing 
results and something must be done rather than 
talk. I do hope that at least now, when things 
have come out—in the last few weeks much 
has been brought out—we must realize that 
mere talk will not be of any use. Democracy 
must be carefully regulated or guided in some 
reasonable way, and it is only then that we can 
implement the Five Year Plans successfully. I 
am certainly for democratic planning. We 
want a socialistic order but it can only come 
by hard work and it requires sacrifice. But this 
calls for proper leadership in the country. Only 
then we can push up. Thank you. 
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SHRI DEOKINANDAN NARAYAN: I am 
coming to that also, my friend. .'Don't be 
anxious of that. 
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By how many votes has  he    won? By 58,000 
more votes. 

SHRI MULKA GOVINDA REDDY 
(Mysore): He says he is for Vidarbha, not for 
a bilingual State. 

 

"I stand for a bilingual State and when 
the question of the bilingual State being 
divided comes up, then I will talk about 
Maha Vidarbha." 

That is his statement. 

 
(Time bell rings.) 

A few minutes more, Sir. At    the most five 
minutes. 

 

SHRI DEOKINANDAN   NARAYANr I 
shall finish within five minutes. 

 

Bombay  is the     best     administered 
province in India. 
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SHHI N. M. LINGAM (Madras): Mr. 
Deputy Chairman, Sir, the Address of the 
President to both Houses of Parliament has 
been characterised by some Members of 
opposite as stale, uninspiring and matter of 
fact. Sir.it is forgotten that the President gives 
annually a sober assessment of the 
achievements and a review of what is 
proposed to be done in continuation of these 
achievements for the development of the 
country and for the welfare of the people. 
Looking at the account given by the President 
in his Address,  even  the     most     perverted 
. among us cannot deny that the country is 
forging ahead. To mention even a few of the 
items in the President's Address, we cannot 
but feel a thrill passing through us at the way 
we are going ahead.    In the field of    atomic 
■energy, for instance, we are the leaders in the 
East. This has been conceded by the most 
advanced countries in atomic energy. For pur-
poses of harnessing atomic energy for 
peaceful purposes we are in the vanguard 
among the undeveloped countries.    That is a 
thing which we 
.are legitimately proud of. 

Then, Sir, in mineralogy—in tapping hidden 
resources for industrial development—we are 
making rapid progress. New, deposits of coal, 
copper and gypsum have been discovered, and 
in Cambay and other places oil has been 
struck. These are matters •over which the 
nation, and this Parliament in particular, can 
feel gratified. 

Sir, the National Laboratories, which were 
established soon after Independence 
throughout the length and breadth of the 
country, are functioning very well. "They have 
harnessed", in the words of the President, "the 
results of their research to production t>y 
erection of pilot plants, particularly lor the 
development of coal resources for the steel 
plants, raw materials for refractories, and in 
assisting the private sector in certain 
problems." 

Sir, we have made headway in industrial 
production, especially in machine-tools, 
penicillin,   insecticides, 

soda caustic, sewing machines, Dicycies and 
electric fans. I cite these things by way of 
illustration because every Member has gone 
through the Address of the President. These 
achievements, although they are part of the 
Second Five Year Plan, are, by any test, signi-
ficant, and it is clear that they are assisting our 
industrial development and making the nation 
advance. I fail to see how any Member could 
say that we are not forging ahead. It is true 
that considering the programme ahead, 
considering what we have yet to achieve, 
considering the stupendous problems in 
raising the standard of living of the people, 
what we have yet to do is a great deal, but that 
need not prevent us from taking stock of what 
we have done. 

Sir, certain Members on the opposite side 
criticised the foreign policy of the 
Government. They said that our foreign policy 
had failed miserably and much of the ills that 
we were experiencing in Kashmir, in Goa, and 
in our relations with Pakistan, were 
attributable to the way in which our foreign 
policy had been handled. Sir, I would like to 
take this opportunity to speak to the House 
that if there is any field of our national activity 
in which we have won universal acclaim, it is 
in the conduct of our foreign relations. 

Sir, in the beginning of our Independence, 
when for the first time we handled foreign 
policy, it was thought that we were dabbling 
with the question of our foreign relations. It 
was a stupendous problem to adjust pur 
relations between the two power blocs. The 
Russians thought that we were, at best 
dreamers and at worst camp followers of the 
West. They gave expression to such feeling in 
the beginning. On the other hand the West 
thought that we were near-Communists and 
fellow-travellers with the Eastern Bloc. But 
the steadfast way, the unswerving way, in 
which we have pursued the non-alignment has 
proved to the world that it is not mere 
neutrality that we are pursuing, we are making 
a positive contribution to the solution of 
problems.    Sir, it is 
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to the credit of the Prime Minister who 
handled, and who continues to handle, the 
foreign policy, that we have, to some extent, 
contributed not only to the solution of world 
problems, but also to the easing of tensions 
and to the raising of India in the estimation of 
the world. He, as the principal architect of our 
freedom, has chosen this medium to voice the 
feeling, the sentiment, of India and has 
succeeded in a large measure in convincing 
the world of the real intents and purposes of 
our    country. 

Sir, the world cannot be taken in by hollow 
words. We cannot deceive the world by pious 
platitudes and homilies and anyone here in 
this House or outside who has had the 
opportunity to go abroad would have found 
that the standing of our country is high. Even 
in the councils of the United Nations, next 
only to the voices of the two power blocs 
comes the voice of India. It is not because of 
our military resources, not because of our 
material power that we have attained this 
position. Sir, let us all agree that after 
Independence, we have raised not only our 
own status but also we have, in however 
humble a way, contributed to the solution of 
world problems by the superb handling of our 
foreign relations. I need not take the time of 
the House in going through specific problems 
like Kashmir, Goa and Pakistan. It is enough 
if I say that we should adhere to this policy. 
The world must know that we do not belong 
to any power blocs, that we have our own 
independent policy to follow. I think that the 
first phase of our relationship when our 
attitude was suspect is over and we are now 
beginning to be listened to with more and 
more respect and, whatever the future may be, 
it is our duty to confront the world with the 
challenge of goodwill and sincerity, 
fellowship and peace. This has not paid 
immediate dividends but in the long run, it 
will pay, pay us and pay the world. So, let us 
not say that we are not prompt in dealing with 
Goa o*-Kashmir. It was easy for us to take up 
arms against Goa and in a trice we 110 
RSD—5. 

could have occupied it, we could have 
occupied Kashmir too, but our policy is 
entirely different. We are against the 
settlement of disputes by aggression or by the 
force of arms. So, Sir, so long as we hold on 
to this policy of confronting every problem 
with goodwill and sincerity and an attitude of 
peace and fellowship, we need not be afraid 
that our policy will fail. As long as this policy 
is followed, all problems are bound to be 
solved and it is only patience that is required 
on the part of the House and the ccur.try to see 
to the fruition of our labours. 

Sir, while we have reason to congratulate 
ourselves on the way in which we handle our 
foreign relations, when we have made 
significant progress in industrialisation and in 
the other nation building activities, there are 
certain aspects which cause disquiet. Sir, I 
will be failing in my duty if I did not draw the 
attention of the House to some of these fields 
where we have not made good. Sir, I refer to 
the price structure. The wholesale prices are 
today 15 per cent, or 16 per cent, higher than 
they were on the eve of the Plan and our Plan 
made the assumption that the price line would 
be held firmly. Then, Sir, it is estimated that at 
the end of the Second Five Year Plan there 
would be a backlog of 7 5 million of un-
employed to be provided for because, during 
the last three years we have not been able to 
provide employment as envisaged in the Plan. 
Taking even the effects of the working of the 
Second Five Year Plan in social terms, we 
find that in the urban sector, the business 
classes have gained while the fixed income 
groups have lost in terms of real income. The 
working class seems to have kept its ground. 
So, in spite of widening employment 
opportunities, the problems of under-
employment and urban unemployment 
continue and indeed, they have been 
aggravated. Sir, in the rural sector, the 
landless are worse off. It is the weaving class 
that has been helped mainly because of the 
subsidy given by the Government to the 
charkha programme, khadi and the handloom 
industry. 
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[THE VICE-CHAIRMAN     (SHRI    P.    N. 
SAPRU): in the Chair.] Sir, it is thus 

clear that the distribution of income has not 
been uniform nor has unemployment been 
solved to the extent envisaged in the Plan. In 
spite of our taxation, our resources position 
has become unsatisfactory because each sector 
in our national activity is vying with each 
other for more and more wages and the addi-
tional taxation that we have embarked upon is 
absorbed by the higher national wage bill. 
There is no corresponding public saving in the 
nation. Sir, these are disquieting features in 
the economy of the country and it is the duty 
qf the Government to tell us, tell the House 
and the nation, how they are going to get over 
these problems, how they will mobilise 
resources immediately for the next two years 
of Plan and, in the long run, for the Third Five 
Year Plan because the country knows—the 
House knows—that our foreign exchange 
position is very bad, the balance of payments 
position is unsatisfactory. We have drawn our 
sterling balances to the last pie and the 
additional taxation is absorbed by the rising 
wage bill. So, " Sir, unless productivity 
increases, we cannot get out of the quandry in 
which we find ourselves. Already the Plan has 
been pruned and we talk now in terms of a 
bigger outlay for the Third Five Year Plan. I 
do not know how the Government is going to 
face the problem. To me, it is quite clear that 
unless we have far-reaching institutional 
changes, far-reaching policy changes, far-
reaching changes in the administrative set-up, 
we cannot face the challenge before us. 

Sir, we have reached a critical stage in the 
development of the country. We have not only 
embarked upon planning but we have done it 
democratically. We cannot compel people as 
in certain other countries. Prof. Thomas was 
talking in one breath about the production of 
steel in China and in another breath was 
saying that he was against co-opera- 

tive joint farming as proposed by the 
Government. Sir, it is not enough if we look at 
the problem in such an uncoordinated way 
because not only in the course of planning are 
we up against this wall of diminishing 
resources but also in the method of planning 
we are averse to compulsion in any form. So, 
it is the greatest challenge that we are faced 
with and I would submit to this House that 
unless now, not only for the fulfilment of the 
Second Five Year Plan but for laying the 
foundations of the future plans as well, we 
have far-reaching changes in our policy and in 
institutions, we cannot effectively cross this 
hump of under-development. I would suggest 
in this connection that agricultural production 
should be increased. That is agreed on all 
hands, by all sections of the House, but, Sir, it 
is not realised that the benefits, the incentives, 
that we give to the agriculturists do not reach 
every ryot. For instance, it is common 
knowledge that the ryot wants creo*it, 
fertilisers, improved seeds and proper 
marketing facilities but, Sir, has the 
Government seen to it that these facilities are 
extended to every ryot? It is agreed that .these 
facilities should be extended. So, if you want 
to embark on a scheme of agricultural 
expansion, if you want, as decided by the con-
ference of Ministers of Agriculture, that we 
should double our production by the end of the 
Third Five Year Plan, it is the duty of the 
Government to see that all these facilities are 
placed at the doors or within the reach of every 
producer. I am not saying anything at the 
moment about the land reforms arid ceilings. 
They are a separate subject by themselves. But 
in the meanwhile Government have to see to it 
that these facilities are extended. Unless these 
are effectively extended production is bound to 
suffer, however pious our hopes, however 
ardent our aspirations, may be. 

Then, Sir, about the proposed land reforms 
and ceilings and co-operative joint farming, 
criticisms are being made by certain     
sections    in    the 
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country and in the House. But they do not 
offer any alternative solution. There are only 
two alternatives. We either follow collective 
farming as in the totalitarian countries or the 
communes of China, or we have this co-
operative joint farming by which we can pool 
our resources together, initially through 
service co-operatives and then through joint 
farms. There is no other way of organising our 
people, the bulk of whom have small holdings 
ranging from two acres to ten acres. 
Experience in some of the countries which 
have adopted this method is a guide to us in 
this direction. Even if it is by trial and error, 
we have to launch upon some such 
organisation of the people because the greatest 
asset of our cocntry is its man-power. Unless 
we utilise that to the full, unless we increase 
agricultural production to the maximum, all 
our plans for economic development are 
bound to founder. If we increase agricultural 
production, the surplus can be saved and 
invested in the Five Year Plan. On the other 
hand, if we continue to depend on import of 
food-grains, even the meagre resources at our 
disposal are going to be frittered away in the 
import of foodgrains. So, agricultural 
production is the key to the future of our 
country. If it is to succeed we have no 
alternative to resorting to joint farming on a 
cooperative basis. Let us bungle and fail.   If 
we fail let us all sink together. 

I want to ask the critics of this programme 
what alternative they have to offer. It is by 
hard work, by education, by propaganda, that 
we can make the peasant realise that his 
salvation as well as the salvation of the 
country lies in this method. The community 
development programme is already working1, 
lifting the whole countryside by efforts of this 
nature, and it is up to us, up to every Member 
of this House, to go to the farmers, to the 
villages, and see that the farmer takes 
enthusiastically to this programme and that 
production goes up. 

Then, Sir, much is said about austerity and 
savings in public expenditure and reduction in 
the cost of governmental work. During the 
debate on the Re-appraisal of the Second Five 
Year Plan, the Minister for Planning was 
telling us that he had under consideration a 
comprehensive scheme for economy. But I 
have not, the House has not, heard anything 
either from the Planning Minister or from the 
Home Ministry any significant scheme for 
effecting economy. I would suggest in this 
connection that the Government create 
immediately a cell which will concern itself 
mainly with scrutinising Government ex-
penditure in all these departments and cutting 
ruthlessly unnecessary and superfluous 
expenditure. All sectors of the Government 
have to be in tune with the new tempo of our 
activity and our attitude towards development. 
We have to cut everything to the bone if this 
nation has to go forward. It is not a moment 
too soon when such an undertaking has to be 
launched by the Govern ment. 

Sir, these observations are offered not in a 
spirit of carping criticism, but I think these are 
problems which have not been mentioned in 
the President's Address. And it was not 
expected that he should mention them. Unless 
we take note of these things the Plan may not 
succeed. The Plan is one as if we have 
mortgaged the entire resources of the country 
to the Plan and the Plan reveals these major 
weaknesses. I need not repeat them. There are 
no indications in the President's Address as to 
how we are going to get over these 
weaknesses. So, I earnestly trust that in the 
reply to the debate the Ministry concerned will 
be good enough to tell the House as to how 
they propose to take the country over these 
stupendous hurdles. Hurdles as they are, they 
are meant to be overcome. But let us not stint 
in our praise for what we have achieved, 
because what we have achieved is tremendous 
and we are marching ahead, we are forging 
ahead. Let us give a word of cheer to the 
people,   to  the   country,     from     the 
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that their future is safe in the hands of the 
Government, that the Government is doing all 
that is in its power to raise the masses. Let us 
not also delude ourselves into thinking that the 
millennium will be ushered in tomorrow, 
because it is a long and arduous process. Even 
according to the present tempo of 
development, it is bound to take another 15 
years to double our per capita income. So, it is 
no use saying that tomorrow the masses will 
have all the amenities and all the luxuries of 
civilized life. Let us convince them that we 
are on the right road, that we require their co-
operation and that in the meanwhile there is 
no mantra, there is no shortcut to prosperity, 
that everyone has to do hard work, all political 
parties, all the sectors of society. 

In this connection, I would like to say a 
word to political parties arrayed against the 
Government. They are patriots; they want to 
see that the nation goes forward, but it is a 
sorry spectacle to see that they exploit every 
occasion when Government is in trouble. I 
refer to one of the incidents which took place 
recently, the incident which took place in 
Jamshed-pur or in Kerala. These are local 
disputes involving labour and the employer. 
But the political parties tried to take advantage 
of the situation for political purposes. Unless 
we rise above these petty political 
considerations in questions affecting national 
development, our progress is bound to be 
retarded. Because as I said, at the outset, the 
challenge before us is very great. The next two 
remaining years of the Plan and the period of 
the Third Five Year Plan are the most critical 
in India's history. And let not the world say 
that at this critical hour the country failed. But 
judging from our achievements, we have made 
good and we are bound to make good 
ultimately. It is our faith in the country and in 
her future that is going to build us up. 
However much we may do, whatever 
legislative measures we may pass, whatever 
plan 

we may have, ultimately it is the people, it is 
the sense of dedication, it is the hard work of 
the people that is going to pull the nation out of 
this morass of under-development. And we 
have faith in the people. We believe in them. 
There is no use saying that one sector is corrupt, 
that we cannot advance unless the capitalist 
class is liquidated, or we cannot advance unless 
we follow a certain ideology. Ultimately for any 
purpose, for any undertaking to succeed, it is / 
the character of the people that matters. We 
have faith in the character of the people. If we 
do not have faith in the character of the people, 
in the nation and its future, let us not plan at all. 
If we have faith in the plan and in the people, 
let us go with silent confidence. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : The hon. Member must bring his 
remarks to a close. His time is long up. 

SHRI N. M. LINGAM: Thank you very 
much.   I close now. 

SHRI MULKA GOVINDA REDDY: Mr. 
Vice-Chairman, the President's Address which 
was delivered to a Joint session of both the 
Houses of Parliament has left me cold. I was 
not impressed by the Address. On the other 
hand I shudder to think that the President and 
his Government have not placed before us any 
active steps which they are going to take to 
solve the burning problems of the country. 

The mover of the Motion of Thanks to the 
President and some of the Members who 
preceded me had some praises for the 
achievements of the Government during the 
past year. Sir, the one thing for which this 
Government stands condemned is regarding 
the food policy. For the last ten or eleven 
years they have not been able to solve this 
problem fairly and squarely. The prices have 
gone up so much that many people in the 
country are today on the point    or 
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starvation. In spite of the fact that again and 
again this problem has come up before this 
House and before the other House, and in 
spite of the fact that agitations have taken 
place, the Government have not been able to 
solve this problem, because they have no fixed 
policy. They appoint committees after 
committees, but their recommendations have 
not been adhered to and they have not been 
implemented. 

Sir, recently, I understand, the Government 
appointed a committee called the Nalagarh 
Committee, and in their report I find that the 
Agriculture Departments at the Centre and in 
the States have not been functioning properly. 
Again, the question of increase in the 
production of food has not been properly dealt 
with. The facilities that have been given to the 
ryots have not been adequate, and most of all 
the important thing is that radical agrarian 
reforms have only remained on paper and have 
not been implemented. I am glad to learn that 
recently the Congress has taken a decision that 
these agrarian reforms should be implemented. 

Regarding the food prices, Sir, if it is left to 
the whims and fancies of the market, it is 
impossible to control these pricer.. On the one 
hnnd, prices should be stabilised as 
recommended by the Asoka Mehta 
Committee, and fair prices should be 
guaranteed to the producer. On the other hand, 
the soaring prices should be checked. The 
Government have announced that wholesale 
trade in foodgrains will be undertaken by the 
State. Even though more than four months 
have elapsed since their announcement, no 
definite scheme has been placed before the 
House, and they have not undertaken 
wholesale trade in food-grains which alone 
could curb this rising of prices and provide 
food at cheaper rates to the consuming public. 

Sir, while I welcome that there should be a 
ceiling on agricultural land, I really do not 
understand why the Government of India, 
especially the Prime Minister, is not thinking 
in terms of imposing some such ceiling 

on urban incomes. He is reported to have 
stated that for the present it is not possible to 
do so. Unless and until simultaneous action is 
taken on these two fronts—it is impossible to 
convince the ryotwari class that a ceiling on 
lands will be beneficial while the industrialists 
and the urban people are allowed a free choice 
in their sphere. Sir, in urban areas there are 
persons whose monthly income will be more 
than a lakh of rupees per month. I know, for 
instance, that a person who owns buildings in 
urban areas will be getting Rs. 10,000 to Rs. 
20,000 per month as rent, whereas a poor ryot 
will not get anything like that. Therefore, 
unless and until the Government, if it is really 
serious about a socialist pattern of society, 
brings forward a measure for imposing a 
ceiling on urban incomes also, the objective of 
achieving a socialist pattern of society will not 
be fulfilled. 

Sir, after Independence we all expected that 
there will be no unemployment problem in the 
country. In spite of the First Five Year Plan 
and three years of the Second Five Year Plan, 
the unemployment problem has not improved 
at all. On the other hand the unemployment 
problem is becoming a very serious problem. 
The nurober of vremployed is ffoinf beyond a 
certain limit, and it has become impossible for 
educated persons who do not get any 
employment under Government or private 
agencies to pull on. The figures that have been 
indicated by the Employment Exchanges are 
very meagre. There must be millions and 
millions of people who are unemployed both 
in the rural and in the urban sectors. 

Sir, some speakers who preceded me said 
that the question of the Bombay State should 
not be raised at this juncture. The States 
Reorganisation Commission gave its report. It 
suggested separate Maharashtra and Gujerat 
States and a separate State for Bombay. 
Because the Central Government and some 
persons in Bombay yielded to the vested inter-
ests, they were not prepared to include 
Bombay in the State of Maha- 
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Therefore, this bilingual State of Bombay was 
born. Sir, we must take into account the verdict 
of the people. The people of Bombay have in 
unequivocal terms expressed that the City of 
Bombay should be incorporated in 
Maharashtra when it is formed. When that is 
the will of the people, when that is the verdict 
of the people given in the elections that were 
held to Parliament, to the State Legislature and 
to the Municipal Corporation, it is but right 
that Parliament should respect that will and see 
that the bilingual State of Bombay is split up 
and that Maharashtra with Bombay City as its 
capital is formed. Sir, the report of the States 
Reorganisation Commission has indicated that 
the States are to be formed on the basis of 
language. But there were certain areas and cer-
tain elements in some of the States who did not 
speak the same language of the State in which 
they were placed. Therefore, it was stated that 
boundary commissions were going to be 
appointed to solve these border issues. But 
unfortunately the Central Government is not 
appointing any boundary commission to solve 
these border issues. The Central Government is 
not evincing any interest in this matter; on the 
other hand it is allowing the States to fight 
each other. We must cry a halt to this 
deteriorating situation. It is, therefore, 
necessary that a boundary commission should 
be appointed to solve all the border issues that 
are now in dispute between Bombay and 
Mysore, between Mysore and Andhra, between 
Andhra and Madras and between Mysore and 
Kerala. Then only the problem can be solved 
satisfactorily. Sir, in the Report of the States 
Reorganisation Commission it is said that in 
spite of the formation of the States on the basis 
of language, certain linguistic minorities are 
going to remain in almost all the States. There-
fore, their interests should 2 p.M.J>e 
safeguarded by the President. The linguistic 
minorities are not treated properly in some of 
the States.    The Central Gorern- 

ment and the President have not bestowed the 
interest that is necessary, and the promise that 
they held out that the interests of the linguistic 
minorities will be safeguarded has not been 
kept up. I urge upon the Central Government 
to see that the interests of the linguistic 
minorities in all the States are safeguarded 
irrespective of the fact whether the State 
Governments are doing it or not. 

Members of Parliament both here as well as 
in the Lok Sabha have been urging since 1952 
that we should cut away our links with the 
British Commonwealth. It is a mockery to 
continue in the British Commonwealth. We 
have declared ourselves as an independent 
sovereign republic and to continue our links 
with the British Commonwealth . . . 

SHRI SHEEL BHADRA YAJEE: 
Commonwealth of Nations, not British 
Commonwealth. 

SHRI MULKA GOVINDA REDDY: It is a 
Commonwealth where the interests of Great 
Britain are safeguarded; it is a Commonwealth 
where we are subjected to the dictates of Great 
Britain. Whether they have elected to call it 
'British Commonwealth' or not, it is all the 
same British Commonwealth. There are no 
common interests among the members of this 
Commonwealth. We have not been treated 
properly in this Commonwealth. Whenever 
Indian interests come up, the members of this 
Commonwealth do not support the Indian 
interests. How can we have a partnership in 
this Commonwealth when South Africa is 
continuing to treat us in a very niggardly way? 
When South Africa has refused to respect the 
decisions of the United Nations Organisation, 
how can we allow ourselves to be called 
members of this Commonwealth? Great 
Britain does not try to support the just cause of 
India; on the other hand, it encourages South 
Africa. Again, whenever the question of India 
came up, Great Britain did not stand by us. 
When the question of Kashmir came up, Great 
Britain did not stand by us. 
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It was only left to Mr. Khrushchey and other 
leaders of Soviet Russia to state categorically 
and unequivocally that Kashmir is part and 
parcel of India. But Great Britain with whom 
we have this Commonwealth link has not 
made any categorical statement on that point. 
On the other hand, it is helping Pakistan. 

Again, Sir, with regard to Goa, the part 
played by Great Britain and America is not 
very happy. On the other hand, they have a 
common link with the Portuguese authorities. 
They have entered into a pact with them— the 
NATO Pact. When the question of the 
liberation of Goa comes up, whenever we 
raise this issue, they do not support us. For the 
last four or five years, the Indian Government 
has been saying again and again that we will 
take Goa only by peaceful means. What are 
the methods they have been adopting for this, 
nobody knows. What influence they are going 
to exert on Portugal or any other authority, 
nobody knows. It looks as though the 
Government of India will give up Goa and 
that it will be part and parcel of Portugal. On 
the other hand, some Members yesterday 
suggested that we even did not protest when 
Portugal tried to get the support of America. 

Regarding Kashmir, I would like to make 
some observations. Our Election Commission 
has no jurisdiction over Kashmir. It is very 
important and vital, if you are really interested 
that there should be democracy, there should 
be freedom of speech, freedom of association, 
that the jurisdiction of the Election 
Commission should extend to Kashmir. 
Otherwise, it is quite possible that the ruling 
party can so manipulate elections that it will 
continue to hold the majority in the State 
legislature. There are allegations and 
allegations, charges and charges, made against 
the Government of Kashmir that elections 
were not free and fair. To allay those alle-
gations and also to see that democracy is 
functioning properly, that elections are held in 
a fair and free 

manner, the jurisdiction of the Election 
Commission should extend to Kashmir. I do 
not mean to say that we should impose this 
decision on the Kashmir Government or the 
people of Kashmir. But we should persuade 
Bakshi Ghulam Mohammad and the Kashmir 
Government that it is in the interests of both 
India and Kashmir that the jurisdiction of the 
Election Commission should extend to 
Kashmir. Similarly, the jurisdiction of the 
Supreme Court should also extend to 
Kashmir. We are receiving alarming reports 
that civil liberties are curtailed, that freedom 
of speech is curtailed; that freedom of associa-
tion is curtailed. When a leader of the 
eminence of Mr. Asoka Mehta went to 
Kashmir, he was manhandled. It was a shame 
both to the Kashmir and the Indian 
Government that such a thing should have 
been allowed to happen under the very nose of 
the so-called democratic government of 
Kashmir. 

Sir, things are not happening as we all think 
them to be in Kashmir. Recently,' I read a 
report in the papers that one of the important 
members of the General Council of the 
National Conference who happens to be the 
brother of the Prime Minister of Kashmir 
issued a statement which says that there is no 
civil liberty there and that the present General 
Secretary of the National Conference is trying 
to overthrow the present Prime Minister of 
Kashmir. This sort of move is likely to happen 
in all Muslim countries—brother fighting the 
brother. But Kashmir is part and parcel of 
India; it has acceded to India and we have 
accepted that. When that is the position, we 
should take more and more interest in the 
affairs of Kashmir. Further, it is the frontier 
State and it should not become the chess-
board of imperialist powers who are waiting to 
see that something is done in Kashmir. So, 
instead of being complacent or thinking that 
everything is all right in the "Kingdom of 
Denmark", we should not keep quiet but see 
that something vital is done and that Kashmir 
which 
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to India is part and parcel of India and that it 
functions as any other State in India. 

The President has stated that the Official 
Language Commission of Parliament has 
submitted its report. There is a hue and cry in 
this House as well as in the other House and 
also in this part of the country that Hindi 
should be the official language and that here 
and now it should be imposed whether people 
are willing for it . . . 

SHRI SHEEL BHADRA YAJEE: Why this 
hue and cry in Parliament on this official 
language issue? The Constituent Assembly 
accepted Hindi as the official language of 
India. 

SHRI MULKA GOVINDA REDDY: Yes, I 
know, because Parliament is manned or 
controlled by a certain chunk of people. These 
people who are hailing from the Hindi States 
form a majority—a brute majority. These 
Members who hail from the Hindi-speaking 
areas want to impose it on people who are not 
willing . . . 

 
SflKj MULKA GOVINDA REDDY: That is 

what I am telling you. People in the South, 
people in Bengal and Aasam are not prepared 
to tolerate this imposition and if in their fanati-
cism and enthusiasm they try to impose this 
language on those unwilling people there 
might come a day when certain States who are 
not willing to tolerate this sort of domination 
might try to proclaim themselves as inde-
pendent and separate themselves from these 
Hindi-speaking people. I do not want that such 
a thing should nappen. We should be cautious 
and we should be patient. When they ad-Tree 
us that we should have patience, I would 
advise them that they should learn to be 
patient in this particular matter if not in other 
things. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU): Have you given this advice to your 
leaders and to Dr. Lohia? 

SHRI MULKA GOVINDA REDDY: I am 
not one with Dr. Lohia in this particular 
proposition. 

SHRI SHEEL BHADRA YAJEE: Then 
condemn him. 

SHRI MULKA GOVINDA REDDY: Yes, it 
is madness whether it is Dr. Lohia or Mr. 
Sheel Bhadra Yajee; it is madness to impose 
this Hindi on unwilling people. We agree that 
Hindi should be the official language but we 
have to eee that people take to this gradually 
and not in the manner in which these people 
want it to be done. For some time to come it is 
not possible for us, and it is not good either, to 
give up English. Because English happens to 
be the mother tongue of British people, we 
should hate it—that should not be our attitude. 
It is one of the world languages and for the last 
century and more we have been taaght English 
and it is not proper that we should give up 
English all of a sudden. 

Then there is one significant step mentioned 
in this Address: "The basic unit of our 
democracy, the Panchayat, is being provided 
with in-cieased resources and functions." I am 
glad that some sense has dawned on the 
Central Government and that they are going to 
make the village panchayat a basic unit. So far 
the State Governments were doling out some 
grants to these panchayats and they were not . . 
. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU): I must remind you that you have 
almost exceeded your time. 

SHRI MULKA GOVINDA REDDY: Yes; I 
am closing, Sir, This panchayat is a very vital 
unit of our democracy and we should give it as 
many powers as passible, including the 
powers of the police, and also the resources. 
At least 25 per cent, of the States and Central 
Government income should go to the local 
bodies, the  village  panchayats,   the     district 
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boards and the municipalities. Twenty-five per 
cent, of the total income of the States and the 
Centre should be shared by these three im-
portant local units. Then only our democracy 
will thrive and thrive well. 

Sir, when we are surrounded by countries 
where democracies have been killed, where 
dictatorships have come into power and are 
holding sway, we must guard against such 
things happening in India. For that we must 
ensure that domination of one party or the 
domination of one person is not there and then 
only the democracy that we all cherish will be 
nurtured.     Thank you. 
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SHRI PERATH NARAYANAN NAIR 
(Kerala): Mr. Vice-Chairman, the President^ 
Address le-aves (out of account certain major 
facts in the Indian situation and in the world 
situation of today. One such major fact has a 
close bearing on our national security which 
we can afford to ignore only at our peril. Not 
that we should get panicky over it, or alarmist 
over it, but it is necessary that we should take 
note of these facts so that we are properly 
forewarned and so that the people in our 
country may also become aware of the danger 
lurking ahead and they may become vigilant 
and alert for the preservation of our 
independence and for the maintenance of our 
liberty and freedom, and the forces outside 
also, and the trouble-shooters, may know as 
well how we intend to face and view these 
developments. 

On the last Republic Day, Mr. Vice-
Chairman, on the 26th of January, in Karachi, 
with the active participation of the United 
States of America and under the direct initia-
tive and leadership of the United Kingdom, the 
Baghdad Pact countries, or what remains of 
that Pact, those countries, met at Karachi and 
Sir, sixteen persons came from the U.S.A. 
under the leadership of that redoubtable Mr. 
Loy Henderson whom we in India had 
occasion to know and whom the people of the 
Middle East know only too well. They were 
there in full force and they discussed and took 
some decisions. One decision which they took 
is that the central military organisation of the 
Baghdad Pact must be strengthened, which 
means a nuclear weapon centre in Teheran, 
which means just now the supply of military 
equipment of all kinds to Pakistan, which 
means the coming up of warships not only in 
the Persian Gulf area, but in the waters of the 
Indian Ocean. They took another decision and 
it is this.    They wanted 

to link up what remains of the Baghdad Pact 
with the N.A.T.O. of the West and the 
S.E.A.T.O. of the East. What does it mean? It 
means that the non-aligned countries of this 
region, including our country, Burma and 
Indonesia, all these non-aligned countries are, 
as it were, encircled and the cold war has been 
brought not only to our doors, but right into our 
midst. The other decision which this Baghdad 
Pact Conference at Karachi took was to link up 
these three military blocs. The third decision 
they took was about this so-called Anti-
subversion Committee of the Baghdad Pact and 
we know what work this committee has been 
doing in the whole of the Middle East 
countries, how military dictatorships have been 
thrown up in all these countries. And we also 
know that this Anti-subversion Committee of 
the Bagdad Pact has decided to take active 
steps in pursuance of what is known as the 
Eisenhower Doctrine to fight, what they call, 
internal subversion. We have got the rich 
experience of the countries of the Middle East 
in recent years. And we know and understand 
what exactly to function of this Anti-
subversion Committee of the Baghdad- Pact 
means. More than that and on the top of it all, 
we hear of projected talks for bilateral military 
pacts between the U.S.A. and the countries of 
the Baghdad Pact, Pakistan especially, Iran and 
Turkey. Now, all thlese things must have 
significance to our territorial integrity and to 
our national security. I am not suggesting that 
all these recent developments are the direct 
results of the foreign policy that we are 
following now. The results of our foreign 
policy have 4o be judged in a broad aspect. I 
am not suggesting that all these recent 
developments to strengthen themselves on the 
part of the military blocs are the results of our 
foreign policy. We have the actual experience 
of the last few years, how imperialism in Asia 
and in the Latin American countries has been 
receding especially in the Asian and African      
countries—the      traditional 
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imperialism for the last century and more. 
There they feel the ground slip away from 
underneath. The nations of Asia and Africa 
more especially are asserting themselves. But 
imperialism is trying to stage a come-back, as 
for instance in Suez or Lebanon or Jordan, and 
they have been thrown back. They have been 
thwarted and they have been foiled. Still there 
is that danger and it is only prudence that we 
took note of these dangers that are there and 
imperialistic powers may embark on any 
military adventure. It may be that no 
immediate threat is there. We have heard also 
the powerful voice of the Soviet Union and of 
the Chinese Republic unequivocally coming 
forward against these military pacts, bilateral 
or multi-lateral or whatever they may be. In the 
present day world it may be just wishful 
thinking on their part, but all the same it is well 
that we take note of the fact that American 
warships are plying in our Indian Ocean 
waters, that there is already a proposal to 
station, what they call, the American Fifth 
Fleet in the Indian waters. Also, in Pakistan 
bases are rising up; so also in the Near East in 
Teheran. This additional military equipment 
which America, especially the United States of 
America, is sending to Pakistan gives tongue 
to the military dictator in Pakistan to utter 
words against our security. It is necessary that 
we take note of these things. Not only should 
we take note of these things, I would like to 
know from the Government of India what 
information they have regarding these 
projected bilateral military pacts, what 
repercussions they would have ion our own 
internal security and what steps thye have 
taken to inform those responsible as to how we  
view  these  things. 

The President In his Address has suggested 
that our relations with all countries are 
friendly. Well, our relations are friendly, we 
are non-aligned, Good. But then the relations, 
the attitudes of certain powers 

to us, are not friendly. It is not friendly that 
round about in our own waters there must be 
foreign ships plying. So, our attitude being 
friendly to these countries must not lead us to 
misunderstand the attitude shown by some of 
these imperialist powers, more specifically the 
United States of America, especially in the 
light of the decisions they have taken at the 
Karachi Conference of the Badhdad Pact 
countries. They are not friendly. We must 
make it clear in unequivocal terms that these 
actions, these activities, can in no way be 
considered by the people of India as a friendly 
attitude. 

Sir, right in the Middle East what is 
happening? In a country like Oman the 
freedom-fighters are slaughtered. Even Red 
Cross representatives are not allowed to visit 
the persons—where on thousands of freedom-
fighters there is bombing and all that sort of 
thing, even today. These things are not just 
imaginary. They happen right before our eyes 
even today, and it is well that we take note of 
these developments and also of those who are 
responsible for bringing these threats to our 
very doors and inside our own country. 

Sir, we have been so much preoccupied 
with the loans and aid given by some of these 
Western powers that we do not seem to be 
quite alive to the dangers to our State. The 
President in his Address has stated that "to tide 
us over our temporary difficulties", as he put 
it, of our Plan crisis, these aids and loans from 
these Western countries have been very 
helpful, and he has expressed his gratitude. 
There is one thing. In a way, to tide over our 
temporary difficulties some of these loans and 
some of these aids might have been helpful, 
but there is another side to the picture and we 
will do well to take note of these things. The 
President has said that no political conditions 
are attached to these aids and loans; 
negotiations are conducted on the basis that no 
political conditions are attached.    Well,  
maybe, in the actual text 
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of these agreements no political conditions are 
mentioned in concrete terms, but we have to 
view these things in the general background of 
the world situation, and imagine what 
motivates them to render us aid and what 
results, in concrete terms, they produce inside 
our own country. 

Sir, I have a bunch of press cuttings to show 
as to what exactly is prompting these Western 
countries to lend us these aids. Here is an 
article in the Manchestor Guardian of 
December 4. Again, there is the article of 
Aneurin Bevin in the Tribune about the nature 
of and the necessity for these aids. The 
speeches of well-known businessmen of 
United States, including that of Mr. Oliver 
Frank, Chairman of the Lloyds Bank—it has 
appeared in our papers—and the reports of the 
World Bank teams are before us. 

Sir, I will just refer to one of our own Indian 
economists, Mr. Anjaria, Chief Economic 
Adviser to the Government of India, in his 
speech at the Lucknow Economic Conference, 
who, as reported, drew attention to what he 
calls the tying-strings attached tb these loans 
and to the gentle pressures to mould our 
domestic policies which accompany these 
things. He also added that presumably 
included in these gestures is the device that in 
our internal policies we should follow sound 
orthodox monetary and fiscal policies which, 
according to Mr. Anjaria again, will keep us 
where we are. Sir, there may be no concrete 
political conditions attached to the text of the 
agreements but here is the background to show 
how these aids have affected our own Indian 
economy.^ 

Sir, we are speaking about the crisis of the 
whole Plan. Well, there is crisis, but that crisis 
is more in the public sector than in the private 
sector. It gives a pointer for us to understand 
how these aids, loans, have been working in 
India which has adopted a mixed economy 
with emphasis on the public sector.    You 

know, Sir, the private sector is gaining the 
upper hand.   It is to be noted that  during  the  
first  three  years  of the  Plan  all  the 
investments  in  the private sector have been 
over fulfilled. They     have     run   away   with     
our foreign  exchange.     You  cannot  deny that 
and what happens to the public sector?    Sir, we 
had in the strategic public   sector,   I   think,   
contemplated an investment of 520 crores of 
rupees plus about 60 crores of rupees or so 
through   the'   National      Development 
Corporation—about 600  crores  in all. But out 
of this, in the public sector, over   Rs.   200   
crores   we   have  been obliged to spread over 
the first year of   the   Third   Plan.      And,   
some   of those projects included in the public 
sector have  been deferred indefinitely.    That iB 
the thing.    In the light of the advice tendered 
by Mr. Eugene Black and the World Bank team 
and in   the   light   of  what  has  passed   at the  
confabulations  of the  consortium of creditor 
nations we can understand how  actually this  
aid  has  upset  our own  planned  calculations.     
We have to  draw  a   lesson  out  of this. 

Apart from that, Sir, whatever economic aid 
they give is more than washed away by the 
additional defence expenditure we are obliged 
to incur because of their political policies of 
military aid which they rush to our 
neighbouring country. Now, Sir, it is not that 
this external pressure alone has affected our 
own economy. Vested interests in our own 
country have taken the cue from this. We hear 
a lot of hue and cry raised against the national 
concerted drive which we are undertaking to 
have quicker development of our economy. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : I wish to remind the hon. Member 
that one hour and 45 minutes were allotted to 
his Party. Forty minutes have already been 
taken by Dr. Ahmad and the hon. Member has 
already taken more than fifteen minutes. 
There are two more speakers from his Party. 
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SHHI PERATH NARAYANAN NAIR: I 

would take some more minutes, Sir. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : That would involve a cut in the time 
of other hon. Members of his Party. 

SHRI PERATH NARAYANAN NAIR: All 
right, Sir. I may not take more than ten 
minutes. 

Now, Sir, this pressure from the vested 
interests here has also been increasing. We 
heard some refreshing talk at Nagpur 
quickening the tempo of development, about 
ceiling on agricultural holdings, about co-
operative organisation of agriculture and a big 
bold plan of an investment of about ten 
thousand crores of rupees. An impression has 
been sought to be created that this time the 
ruling party means business but then, Sir, 
when we come to examine the actual 
implementation of things which are necessary 
for quickening the tempo of development, 
what do we find? Inside the ruling party itself, 
there are vested interests even about the 
question of ceilings. Leading industrialists like 
Shri H. P. Mody, let alone well-known leaders 
of the Congress, are coming forward by and by 
opposing this idea. If it is a question of State 
trading, it is scuttled. Already, our experience 
is that the marketable surplus has disappeared 
from the market. Even if it be a question of 
extending the scope of tbe State Trading 
Corporation, taking over a few more sectors of 
our trade—in all these things—we find a 
concerted drive against these trends. If we 
have some prejudged notioi.s about 
democratic socialism and authoritarianism and 
other things, we are not going to find any 
solution for these things. The question is how 
the democratic forces in this country cap he 
united to meet this onslaught if the vested 
interests. Unless we take a definite stand about 
land reforms, about the control of trading 

in food, about the curbing of private profits, 
nothing much can be done in the realisation of 
our social aims. The President in his Address 
has said that measures are taken for the 
effective participation of the people in the 
implementation of the Plan and in construction 
activities. Now, what is our experience? Of 
course, we appoint certain committees, the 
Balwantrai Mehta team included. They made 
certain recommendations, some of them really 
very good, regarding the decentralisation of 
authority, regarding the vesting f more 
effective powers in the village panchayat and 
so on. But, Sir, what is the actual experience? 
How many States have implemented the 
recommendations? Sir, the vast majority of the 
State Governments in India have pigeon-holed 
the recommendations and such of those as 
have implemented the recommendations have 
watered down the recommendations to such an 
extent that they cannot be of much use. This is 
what we find. Within our limited experience of 
Kerala, we can say this. Of course, our 
Panchayat Bill is in the offing following the 
recommendations of the Administrative 
Reforms Committee but already we have made 
a beginning by giving powers to the people. 
Ail-Party Committees have been constituted 
and with all the limitations, the urges of the 
people are surging forward and they flock 
together and show initiative in working out 
these national construction activities, min f 
irrigation works, road-building, production of 
green manure, etc. They must be an eye-
opener to us all as to how, given the initiative, 
given the prompting—even the slightest en-
couragement—the creative energies of our 
people can be brought forward. 

Now, Sir, before I conclude, I must refer to 
one or two things relating to the State of 
Kerala. The difficulty of food production has 
been referred to from this side already by the 
first Speaker, Dr. Ahmad. I am not going into   
the   details   of  this   subject  bu* 
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then the way in which this problem has been 
handled by the Central -Government has been 
a source oi <deep concern to us in Kerala. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

_A.11 along, there has been an element of 
uncertainty about the policy followed by the 
Government of India. For example, a zone has 
been created in the South and I want to know 
from the hon. Minister as to whether Kerela, 
the heavy deficit State of Kerala, can have a 
first claim on the marketable surplus in India. 
Or, is the Government of India at least -
prepared to give us a link-up between the 
purchasing machinery set up by the 
Government of India and the selling agencies 
that are in existence in the State of Andhra 
Pradesh? Sir, it is a really disturbing news that 
all the marketable surplus is going to be 
procured by the Central Government with 
absolutely no guarantee to the Kerala State that 
the legitimate needs of Kerala would be met. 
This has created deep concern among the 
people of Kerala and I want a categorical 
statement from the Central Government as to 
how exactly this position stands at present. 
This morning the hon. Minister said that there 
was absolutely no difference between the 
estimate of the State Government and that of 
the Central Government in regard to the 
marketable surplus in Andhra Pradesh but, Sir, 
the estimate of the State Government is six 
lakhs of tons whereas the estimate of the 
Central Government, as has appeared several 
times in the papers, is about nine lakhs of tons. 
This itself lends an element of uncertainty to 
the advantage of the speculative interests in 
this trade. Now, Sir, if that zone is there, we 
want to know definitely whether we can have a 
first claim on that marketable surplus. If the 
Central Government enters the market and 
begins to purchase through the ordinary func-
tioning of the normal market, then it will be 
well nigh impossible for the State of Kerala to 
purchase any rice. 

There have already been difficulties as the 
Minister knows and so, there is no use 
shutting our eyes to that question. 

In regard to some other minor things also, 
the people of Kerala are feeling deeply 
concerned. Take, for example, the question of 
sleepers. Traditionally, Kallai has been a big 
centre in our State. That place has been 
supplying these sleepers for the railways. That 
has been stopped now while we are importing 
sleepers from Australia and other countries. 
This has repercussions on the people of 
Kerala. I want the Central Government to 
revise its policy about this question. 

In that backward region, our State 
Government has certain plans for participation 
with private enterprise in regard to certain 
industries. This has been going on and that 
has been the policy not only of the present 
Government but of the previous Governments 
as well. Now, I understand, the Planning 
Commission, may be the Central Government 
also, come in the way and that acts as a bar to 
the industrialisation    of    the    State. 

I am not referring to the 3 P.M.   
inordinate  delay    which    the 

Government of India show in giving 
assent to some of the Bills there. In these 
things especially we have to create a sense of 
confidence in the people and we have to draw 
out the best from every section. Only if we 
follow a bold policy in regard to these, we can 
call for the democratic urges of our people 
and see that the Second Plan, or such of it as 
remains, is fulfilled and we can embark on a 
really bold Third Five Year Plan. 

Thank you. 

DR. P. V. KANE (Nominated): Mr. Deputy 
Chairman, we are grateful to the President for 
the very comprehensive and detailed Address 
that he has been pleased to deliver. But as no 
amendments are allowed with refer-, ence to 
matters which are not touched 
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[Dr. P. V. Kane.] upon in the Address,    I 
have to say something a    little     later     on.   
The President has very    well   given   the 
objectives of our policy on page 2:— 

"The principal objectives which we have 
accepted are: a substantial increase in 
national income, rapid industrialisation, 
expansion of employment on a sufficient 
scale, and a reduction in inequalities of 
income and wealth." 

These are the principal objectives of our 
policy during the last ten years or so and will 
continue to be during the next few years. And 
he emphasises that the most important pro-
blem is that of food production and that is so. 
We are supposed, from time immemorial, to 
be a very good agricultural country, and if as 
an agricultural country we import about 3 
million tons, as we did during the last eleven 
months of 1958, we cease practically to be 
really an agricultural country. Generally, all 
people require food, clothing, shelter, educa-
tion and health. These are the five necessities 
of every kind of people. Some countries are 
not blessed as we are in the sense that we have 
big rivers and a vast territory. England, for 
example, has very little agriculture, but has 
managed for three hundred years—I do not 
use a very harsh word—to be imperialistic in 
carrying away everything from the countries 
under its control. Thus she has managed for 
three hundred years. But we are wedded to 
peaceful means. We do not want to have 
anything to do with others' territory. We only 
say that our territory should not have 
aggression perpetrated on it. So, we are a sort 
of Panchsheel ourselves. Other people may 
give lip loyalty to the idea of Panchsheel. But 
if we look underneath the surface, you will 
find that idea is only in words. It is only in 
name and nothing more. So far as food is 
concerned, our Government is looking only at 
one end. But there is another end. You will 
notice that they are trying to have much more 
food produced   in   the country. 

It is all to the good. But how are we sure that 
some 20 or 50 or 80 years hence we shall be in 
a position not to import? You will notice that 
the law has been stated to be that population 
increases. in geometrical progression and food 
production increases only in. arithmetical 
progression. At present we are 360 million 
people. Every year 5 to 6 million mouths are 
added. And experts tell us that at the end of 
about 80 years from today, our population will 
be double of what it is now. Supposing you 
produce twice as much food as you do now, in 
the distant future, 70 or 80 years hence, you 
will be nowhere. You will still have to import 
food in larger quantities than at present. Now it 
is 3 million tons, then it will be 10 million 
tons. So, you must work at the other end, how 
to reduce the population or keep it in check. 
Government, so far as I know, have taken no 
steps in that direction. There is family planning 
or something in the air. But I do not think 
Government has done much in that direction. 
And that is nothing but a pin-prick for the 
whole problem. The whole problem is how to 
control the growth of population, particularly 
in poor areas, where there is not much food 
and where the population is very big. In the 
West they solve it in this way. Contraceptives 
are used like anything, and they have family 
planning also. The other day I had been to 
America and found that there generally women 
are married between 20 and 22 and they 
generally have three children on an average. 
By 28 the coming of children stops. But here 
the position is that we have our tradition. For 
the last thousands of years our tradition has 
been to have as many sons as possible. You 
will find a Vedic sage invoking the blessing for 
the newly married bride in these words: 

"<«iiwt pprr^ 4(dir+r<«(  %ftf 

He invokes God to bless the young married 
bride to have ten sons and that her husband 
would be the-eleventh (male) in the house. 
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SHRI V. K. DHAGE:  No daughter? 

DR. P. V. KANE: I am coming to that, just 
two minutes more. Ten sons and the father, 
that is the husband, will be the 11th, or the 
captain it seems. I do not know whether the 
ancient Indians played a game like cricket or 
anything of that kind. If there had been any 
game like cricket in which 11 persons would 
play, they would not have had to go to a selec-
tion committee. This was the ideal in ancient 
time. 

Now, as regards the daughter, I shall 
explain. Indians of those days, the ancient 
Aryans, were a fighting, conquering race. So, 
they had a very low opinion of daughters. 
They said —I shall not quote many verses—
the son is as if the father himself: 

'May you have    eight    sons    and 
blessed wifehood.' 

That continues till now. Whenever young 
married girls come to me for my blessings, I 
have to ask them whether I should bless them 
in the traditional way or whether they would 
like eight sons. They say, do not give any 
blessing. We want sons, but this number is too 
much. They say in the Vedic verse: 

'He having plentiful progeny entered ill-

luck  (or misery).' 

I have therefore invented a very good new 
blessing.    I tell them: — 

 

 
A daughter is poverty and indignity. That was 
the idea. Even now I suppose you have to pay 
dowry. Somebody is bringing a Bill against 
dowry. And in my boyhood or in my college 
days there was a Bengali girl who killed 
herself . . . 

SHRI H. P. SAKSENA (Uttar Pradesh) : 
How, you don't say, these ten sons were to 
come from? 

DR. P. V. KANE: That I cannot say. I can 
tell you Sastras. Somebody asked about 
daughters. They did not welcome daughters. 
Then, another man came forward. He said ten 
sons are too many. So, he introduced a reform. 
I do not know hjs name, but he said eight sons 
are sufficient. Therefore, he gave a reformed 
blessing: 

 

 

You may have as many sons as you like. They 
have now accepted this new form of blessing . 
. . 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR) :  As many or as few? 

DR. P. V. KANE: The blessing is given by 
me to them. 'Yatheshf, as they like . . . 

SHRI V. K. DHAGE: There is also another 
way of "blessing". Instead of the word Putra, 
they say Pati. 

DR. P. V. KANE: That is in our modern 
idea of words. Now, I say that we have always 
been changing. Do not suppose that we have 
flouted this law. Then, another man came, 
BraHaspati. He was the teacher of gods. They 
asked him: What is this? You treat daughters 
like chattel. So, he said: — 

 
'The son is the father himself (reborn), a 

daughter is equal to a son.' 

 



   

[Dr. P. V. Kane.] 'So, that is the present 
legislation that we have got. Just as the son is 
like the father, daughter is equal to the son. 
That was said by me, but nobody accepted it. 
Now, during the last few years the daughters 
have been placed on the same footing and I see 
that women are placed on a higher footing than 
men in some res-.pects as regards property. 

My point is that our population has increased  
like    anything.    Therefore, Government     
should   produce   more food.   I am an old man 
and I do not know anything about these 
contraceptives.    I think family planning would 
be a humbug.   It may be a good thing for the 
rich.    But    the   poor   people . have to live in 
hovels, in single rooms. Probably, there is no 
other game for them except the indoor game.    I    
do not think    that   family   planning   is going 
to succeed except by the method •of  
contraceptives.    The    word    'contraceptives' is 
an anathema to many. As an old man having   
some   knowledge of ancient times up to modern 
times, I say one day, when    I am no more, we 
shall have to resort to contraceptive    methods.    
Otherwise    the growth of population cannot be 
checked.    In the meantime over this    food 
problem our debt is increasing.   They .are very 
good people who    say    "we supply you all the 
money which you pay us in thirty years".    They    
take from us an interest of 5 per cent, or 6 per 
cent,    or   something   like that. Those rupees 
are given to us   practically as a loan.    They 
give us    their produce which they sometimes do 
not need.    In America if they do not get good 
prices for their agricultural produce, they burn it.    
It is manure for them.    Many people  are    
dissatisfied with the wheat sent to us from 
foreign countries.    I do not   know    anything 
about it.    I find in the   papers many things said 
about the wheat that has been bought by us from 
America and Canada. 

My point is that we must produce more 
food. That is the first thing to be done, leaving 
aside all other things. 

Otherwise, we are doubly dependent on other 
countries. There will be no political strings, as 
my friend on that side was saying. Actually, 
we are debtors to foreign countries whose 
policies are different from ours. They will be 
pressing us for payment of arrears. Food is the 
first problem to which the Government must 
give its attention. It cannot be solved by im-
porting food. That is what I wanted to say. It 
can be solved by producing food ourselves. 

Then, Sir, the President has said in his 
Address towards the end, in paragraph 53:    "It 
is the policy, and it will continue to be the 
endeavour of   my Government, to seek   in   all 
possible ways to uphold the dignity and    in-
dependence of our land   and   people and to 
promote our unity and social well-being and to 
build a democratic and socialist society,    in    
which progress is sought and attained by peace-
ful means and    by   consent."    These are very 
excellent    sentiments.    Suppose we are told by 
our leaders: "We follow democratic ways,   we   
do   not want pressure tactics", and   all   that. 
Anybody can speak   like that.    What are the 
democratic ways?   Democracy means 
submission  of the ysjfl of the minority to the will 
of the majority. That is literally the meaning.    
Majority includes all sorts of people, even 
illiterates.    It is one of the   directive principles    
of    the    Constitution that within ten years there 
will   be   free and    compulsory    education    
for    all children up to the age of 14.   I do not 
know whether even half of that aim has been 
achieved.   I do not know if that will    be    
achieved within    even twenty years or more.    
Even    if    all the children  become literate    
twenty years    hence,    then    also    the    total 
illiteracy would still be 40 or 50 per cent.    
These are the   electors,    these are the people to 
decide whether X's policy is good or Y's policy   
is good. How can they decide   that?    Nobody is 
going to lecture to them everyday asking them to 
vote for this    or   for that party.    They will 
simply be told "I am voting for the 'oxen', you 
vote 
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for the 'oxen', and nothing more. In Marathi 
the word bail means a stupid fellow. The point 
is he should apply his mind as to what kind of 
policy he should support. He is incapable of 
doing it. What I am pointing out is that this is 
no doubt very good. But the Government is 
there, it is supposed to contain all the wisdom 
and most of our people want to have some-
thing done quickly. They are gentlemen in a 
hurry, most of them if not all. 

Then,    Sir,    look    at   the kerosene tangle.    
Even during    World War II, 1939 to 1945,    
there were     no     long queues for kerosene in 
Bombay during those six years. Now there are 
queues. There is    long waiting   in    the   cold 
wind.    What is    it due to?    Government 
declared a 5 per cent, cut,   but the hoarders 
declared a    50 per cent, ■cut. Your declaration 
is only in your mind.    This policy is very bad.    
This thing is a necessity of life.   If you say that 
everybody should eat 5 per cent. less, is 
anybody going to observe it? It  is  absolutely  
impossible.    Already we are underfed,    and 
even    if   you say 5 per cent, only, that is 
meaningless, that means more undernourish-
ment and more famished people. You should  
never have  done  it.     Simply because you 
want to save some foreign exchange, you have 
done it, and this is not the way to do it.    After 
all a great deal of mischief has been done. 
Whenever a policy of this    kind    is adopted,  
it should be put into  effect slowly.    We are a 
big continent.    We were under the heel of 
foreigners for several years.    Don't be in a    
hurry that way.   In fact the whole of India had 
been under the heel of   invaders from   1200  to  
1947, > practically     the whole  of India,  
except     Vijayanagar and Maratha for some 
time,    only a short time of a fifty years or 
hundred years at the most.   You have allowed 
strangers to come and stay here for a long 
period of time.   So don't be in a hurry. 

Then,  Sir,  the word    'co-operation* is 
used in several contexts—co-opera- 

tive community, co-operative food production, 
and so on. I do not understand what is meant 
by co-operative food production in the context 
of our illiterate people. The point is that co-
operation is the same thing as democracy. You 
have to submit your will to the will of the 
majority. You may one day be able to convert 
that majority into a minority. But that is a 
process of time. Till then you are submerged. I 
have had some experience of co-operation in 
Bombay and everywhere the case is almost the 
same except one or two instances. There are 
always people who manoeuvre things, who 
have got money. I am particularly acquainted 
with the co-operative building societies. Any 
venture will be successful if there are good 
men at the helm of affairs. Farming is an 
individual business, at least in our country. For 
example, suppose you ask a village co-
operative to do something and it agrees. What 
have they got? They have only two hands. 
Bullocks cost Rs. 500 in my parts. I do not 
know about other places. Government must 
give them tractors or whatever will plough 
their field. Then they have no fertilizers, and 
they have no money to purchase them. 
Everything will have to be supplied by 
Government. So, let Government say: "We 
will supply everything to everybody, whatever 
you require, but the cost of such supply will be 
a charge on whatever you produce." Looking 
at the habits of our people I do not think that 
cooperative farming is going to succeed in the 
immediate future. I am not talking of the 
distant future. 

Another point that I want to place before 
you is that the Government's measures should 
not be attacked. Why? We can topple down 
the Government by our votes and our Con-
stitution allows us freedom of expression, 
freedom for propagating our views and 
freedom of assembly provided we are 
peaceful. Suppose a lot of people assemble 
here that is nothing; so long as they are 
peaceful, you cannot interfere wnder the 
Constitution itself.    You at      once    
proclaim 
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[Dr. P. V. Kane.] section 144. That is 
wrong. When they become non-peaceful, 
violent, Government has ample power. They 
can shoot them, they can lathi-charge them 
and do so many things. But do not lecture to 
the people. You cannot lecture to the people 
and improve them on this particular point. 

As regards the question of bilingual 
province, I say, what is democracy if a 
bilingual province is not made into a 
unilingual one? Remember, I have been a 
lawyer for 46 years. Thousands of people have 
come and talked to me. The mind of the 
Maha-rashtrian people is that this position will 
take the form of a stigma and indignity to 
them. They are all bad fellows. Nobody can 
trust them unless they are yoked like a bad 
bull with another big bull. That is the iron 
which has entered into the soul. They are poor 
fellows. All the money is in Bombay. They are 
only workers; they are hewers of wood and 
drawers of water. It is for the leaders to take 
into account this thing that no peace will be 
there. I assure you. I have spoken to hundreds 
of common barbers and dhobies and all sorts 
of people. They ask, "Why are there no 'two 
provinces' anywhere else now? Madras had 
once three within it. Why did they divide it?" 
Take the case of Mithila or Bengal. There was 
kiteflying there. They were going to be joined. 
The very first by-election destroyed that thing. 
These are the people who do not want a 
combined multi-lingual province. You say, 
"The Maharashtrians are bad fellows; let them 
be kept united by yoking them to somebody 
else, so that they would behave properly." I do 
not want to go into all the things that my 
friend, Mr. Patel, has said. Thft is the principal 
thing. The people feel that it is an indignity, a 
slight and a stigma on Maharashtrians that 
they could not have a province of their own. 
Government itself brought up a Bill for three 
provinces—Bombay City, Maharashtra and 
Gujerat— everything separately. At once, the 
whole thing changes with- 

out  consulting the people    primarily 
affected.   So, that must go. 

SHRI DEOKINANDAN NARAYAN: May 
I know if the people of Vidarbha are also 
feeling like that? 

DR. P. V. KANE: Mr. Patel does not want 
it. 

SHEI DEOKINANDAN NARAYAN: No, 
no, I am talking of Vidarbha being a part of 
Maharashtra. 

DR. P. V. KANE: Let Vidarbha be separate 
if they so think. My point is,, we do not want 
to join with another province, when there are 
so many provinces—thirteen or twelve of them 
—each on linguistic basis. Have the whole of 
India divided into ten provinces? Never mind 
how many languages are there in each. I have 
no objection. But if you go on a linguistic 
basis, then you must apply that  principle  
everywhere. 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): Sir, the 
hon. Member who preceded me, Dr. Kane, has 
admirably summed up the objective of our 
food policy— we must be self-sufficient and 
that self-sufficiency must be achieved through 
greater production and control of population. 
We should stop the import of food from 
abroad. None of us is happy about the import 
of food from abroad and if in the past we have 
had to import food, that was because of 
absolute necessity. Our attempt has all along 
been—and will continue to.be—to produce all 
that we need and a little more. 

Now, there has been constant criticism on 
the front of food production. I will not go into 
the figures of all the past years. But during the 
Second Five Year Plan, I would submit, our 
production of foodgrains has been going up. In 
the last year of the First Plan the production of 
food was about 65 million tons. In 1956-57, it 
rose to 68-7 million tons. 1957-58 was a bad 
year, particularly, the like of which we did not 
have during the last thirty years,  and     
production    went 
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down to 62 million tons. We have got 
preliminary estimate of the kharif production 
of this year as compared to the final estimate 
for 1957-58, at 43 million tons, the 
preliminary estimates for this year—1958-
59—are about 48 million tons. That is, we are 
five million tons better. So, it cannot be said 
that on the food front we have done nothing. 
The prospects of the rabi crop are good and if 
nothing untoward happens, I think that the 
total production this year should be of the 
■order of 70 million tons or more. 

Apart from this, certain very important 
steps have been taken. We have recently taken 
a decision to gear up the administrative 
machinery at the :State level and I do hope that 
the implementation of this reorganisation 
scheme will soon begin to bear fruits. "We 
have also clarified the picture of the 
agricultural set-up in our villages, namely, that 
each village must be •covered by a co-
operative society. This must be a multi-
purpose co-operative society dealing with 
supply, credit and marketing and also services 
which are common to the farmers. After a pro-
per climate for co-operation has been created, 
we propose to have joint farming. That is a 
somewhat distant .goal. 

Then, Sir, we have also examined 'our 
schemes of production and we have come, as a 
result of past experience, our successes and 
failures, to certain conclusions and we have 
fixed a somewhat ambitious target. I hope that 
by the end of the Third Plan, our production 
would have been increased by a hundred per 
cent. I have toured •quite extensively in the 
countryside and I find that there is an 
awareness and consciousness among the 
farmers to produce more. The Community 
Development scheme is also having its effect 
and the various schemes—I need not go into 
details—are now well on the ground and are 
producing an impact on agricultural 
production. I am glad to say that the rabi 
campaign has been quite a success which is 
borne out by the condition of the crop. "We  
are  now  starting  another  kharif 

drive. These are some of the things that we 
have done and I am hopeful that our 
agricultural production would go up. 

On the population front, I am sorry to say 
that much has not been done. On the contrary, 
the percentage of increase per year in 
population has now become higher. According 
to demographic trends in the year of census, 
1951, it was estimated that our population was 
increasing at the rate of 1*25 per cent. As a 
result of the health and sanitary measures 
which we had adopted during the First and the 
Second Five Year Plan, the death rate has gone 
down. That is a good thing, but the birth rate 
continues at the old level and our population is 
increasing nearer to 2 per cent, per year now. 
The emphasis which the hon. Dr. Kane has 
laid on the control of population and family 
planning is a correct one. Our position today is 
something like that of a bottomless barrel. 
While we produce more, it goes down because 
our population is increasing at a very fast pace. 
It has been correctly said that the only solution 
to our food problem is to produce more. I have 
already submitted that our agricultural 
production has been going up. But as we have 
not been able to increase it sufficiently, our 
difficulties continue. It is a very legitimate 
question—the one put by Dr. Ahmad—if our 
agricultural production is going up, why is it 
that we are having high prices? I want this 
House to have an idea of the consumption of 
cereals in different parts of the country. 
Broadly speaking, our country can be divided 
into two divisions—the predominantly rice-
eating regions and the predominantly wheat-
eating regions. Coarse grains are an important 
part of our cereal, but they do not occupy the 
same dominant position as these two principal 
foodgrains do. Now, Sir, of the total 
production of cereals in this country, rice 
accounts for about 50 per cent, and wheat 
about one-third of the production of rice. In 
1957-58, particularly in the North, our rice 
crop suffered heavily and   there were great 
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[Shri A. P. Jain.] difficulties about both the 
availability of rice and the prices in a large 
number of States. Fortunately, Sir, this year 
we have a very good crop of rice, and the rice 
prices have considerably gone down. In 
September last year, the rice prices had 
reached the peak level of more than lid points, 
Now they have come down to 91-5 points. 
Last year, about the same time, the level of the 
price was about 100 points. As compared to 
both the peak prices as also the prices 
prevailing at the corresponding time of the last 
year, the price of rice has considerably gone 
down. I do not know of many places or 
perhaps of any place where the price of rice is 
not substantially lower than what it was last 
year. 

SHRI BHUPESH GUPTA: From Calcutta 
rice has disappeared. 

SHRI A. P. JAIN: Luck:ly, Sir, I anticipated 
the question which Mr. Bhupesh Gupta has 
raised. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR (Madras): Are these the 
prevailing prices? 

SHRr A. P. JAIN: I am talking of the 
prevailing prices. Now, Sir, in Calcutta, last 
year, the average price on the 24th February 
was Rs. 26. It is Rs. 21-16 now. These are the 
latest figures which the Food Minister of West 
Bengal has handed over to us. 

SHRI BHUPESH GUPTA: The entire 
Opposition walked out because of these 
wrong figures. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI (Madras): Last year, Sir, the 
price of rice kichili chamba in Madras per 
measure was Rs. 0-15-6. It went up to Rs. 1-1-
6 and today it is Rs. 1-4-0. 

SHRI A. P. JAIN: Sir, I will verify these 
figures, because I am not aware of them. 

Then, Sir, we come to the wheat area. 
There is no doubt that the wheat prices are 
really high. They were 97 points  in February  
1957.    Then they 

came down to 84 points in March 1958-when 
they began to rise again. By December 1958 
they went up to 114-4 points, and at the end of 
January they rose to 129-9 points. Now, Sir, 
the House is well aware that the wheat crop 
and the gram crop were very badly affected 
last year. As against the production of 9'3 
million tons of wheat in the year 1956-57 the 
production in 1957-58 was 7*7 million tons. 
There was a substantial fall, and this happens 
to-be the lean part of the year when generally 
these prices have a tendency to go up. 

DR. H. N. KUNZRU: Does the Minister 
mean that prices of wheat generally  go  up in 
December? 

SHRI A. P. JAIN: From December onwards 
they go up generally. That is what the price 
trends always indicate. Now, the fact that this 
is the lean part of the year and there was that 
short production last year has given spurt to the 
prices of wheat and gram. Well, we have taken 
some measures to control this trend. We 
distributed 37 lakh tons of foodgrains out of 
which wheat was about 29 lakh tons. This was 
done in the year 1958. At an average, Sir, we 
were issuing about 3 lakh tons of foodgrains 
per month. Now, we are running about 48 
thousand fair price shops all over the "country. 
We have prohibited the flour mills from 
purchasing wheat in the market, because the 
bulk purchases made by the flour mills were 
having a great impact on the market prices. 
The mills are now being supplied overseas 
wheat, and they are selling wheat products at 
control rates. For instance, Sir, in Delhi these 
mills are selling it at the rate of Rs. 15-81 per 
maund. The traders have been licensed and 
returns are being obtained from them. We have 
also procured foodgrains under the new powers 
that were given to us on the basis of three 
months' average. Certain restrictions with 
respect to advances by the banks against 
foodgrains continue, and also certain 
restrictions have been placed on the movement 
of food-grains.   Well, I do not say that these 
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measures have completely succeeded in 
checking the upward trends, but they have 
certainly helped in easing the food situation. 

DR. Z. A. AHMAD (Uttar Pradesh): How? 

SHRI A. P .JAIN; By maintaining these  
supplies. 

DR. Z. A. AHMAD: On the contrary, Sir, 
the prices are going up. 

SHRI A. P. JAIN: Well, there is no doubt 
that the prices were high. But the upward 
trend has been arrested, and particularly in 
Uttar Pradesh, Sir, the wheat prices are slowly 
going down. 

Then, Sir, the hon. Member, Shri Jaswant 
Singh, raised the question of the wheat zone. It 
is true that the western zone consisted of 
Rajasthan, Madhya Pradesh and Bombay. Ac-
cording to certain normal production trends, 
this was a self-sufficient zone. But last year, 
on account of shortages in production this self-
sufficient zone became heavily deficit. We 
were faced with the alternative of either 
splitting the zone into three independent zones 
of States or maintaining the zone. We thought 
that it would not be proper to split up the zone 
at a time when the difficulties of Bombay 
were great, and for many months we went on 
resisting the splitting up of the zone. 
Ultimately, when we found that in the balance 
it may be advantageous to split up the zone 
into three States, we have done it. But I must 
confess that although we have taken this 
decision on the balance of advantages and 
disadvantages, none the less, I do not feel very 
happy that at a time when the scarcity of 
wheat is so pressing, any State should be 
deprived of its imports, as Bombay is being 
deprived of its supplies from Rajasthan and 
Madhya Pradesh. Fortunate'y, the prospects of 
rabi crop are good and if nothing untoward 
happens, our troubles are likely to be over in a 
few weeks' time, say 6 to 8 weeks' time. 

Now, a question has been raised about 
Kerala. The hon. Member Shri Perath 
Narayanan Nair said that we had been 
following a very indefinite' policy towards 
Kerala. I am thankful to my friend Shri Z. A. 
Ahmad for having laid emphasis on the pro-
duction aspect, of the food problem. Now as I 
said, the food problem can be solved only by 
producing more. I am sorry to inform the 
House that during the three years that the 
Communist regime has been there, the 
production in Kerala has been almost 
stationary. In the year 1956-57 it was 8-73 
lakh tons, in 1957-58 it was 8-74 lakh tons . . . 

SHRI PERATH NARAYANAN NAIR: 
Who has supplied you the figures? 

SHRI A. P. JAIN: The Kerala Government. 

(Interruptions.) 

My friends need not be upset though the facts 
may be upsetting for them. 

(Interruptions.) 

According to the estimated figures for 1958-
59 it is 8-75—that is, during the three years, 
the increase has been about 2,000 tons. Now 
that is the main difficulty of Kerala. They are 
not concentrating on the production. Even so .   
.   . 

SHRI PERATH NARAYANAN NAIR: 
Does the hon. Minister deny that Kerala is 
deficit to the extent of 7 lakh tons or 50 per 
cent, of its needs? 

SHRI A. P. JAIN: I don't accept the figure 
of 50 per cent, or 7 lakh tons. It is deficit and 
heavily in deficit, that I agree but the deficit is 
due to the fact  that Kerala .    .    . 

SHRI PERATH NARAYANAN NAIR: It is 
given by the Kerala Government and you 
don't accept it? 

SHRI A. P. JAIN:  No. 

SHRI PERATH NARAYANAN NAIR: 
The other things you accept. 
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(Interruptions.) 

SHRI A. P. JAIN: The main difficulty of 
Kerala is that it is not increasing its 
production and if it had been doing it, its 
deficit would have gone down. Let us see . . . 

SHRI N. M. LINGAM: It is increasing 
human production. 

SHRI A. P. JAIN: Let us see how we have 
treated Kerala. I can say with safe conscience 
that if anything, we have treated Kerala very 
generously, the southern zone is a surplus zone. 
We have allowed the Kerala • Government and 
Kerala merchants to make their purchases from 
anywhere they like in the zone. There is no 
restriction. Not only this, but we have helped 
them in making purchases. 

SHRI AKBAR ALI KHAN: They have 
benefited at the cost of Andhra also .    .    . 

SHRIMATI      YASHODA REDDY 
(Andhra Pradesh):   Yes. 

SHRI P. A. SOLOMON (Kerala): All the 
surplus you have purchased from there. 

SHRI A. P. JAIN: I am coming to it. I have 
said that Kerala is in a surplus zone and 
according to estimates, the southern zone is 
surplus by about 4 lakh tons after meeting the 
requirements of all the four States of the 
South. 

SHRI PERATH NARAYANAN NAIR: Are 
these supplied by the State Governments that 
it is over-all surplus in the southern region? 

SHRI A. P. JAIN: Yes. What do the hon. 
Members want us to do? We created a zone 
primarily for the benefit of Kerala so that its 
deficits may be procured from that zone. If 
there is a surplus in the zone available over 
and above the requirements of the four States, 
am I to leave that surplus there to rot? I have 
to buy that surplus and to take it to other 
regions. There are certain kinds of rice grown 

in Andhra, the fine and superfine rice which 
never had a market in the South and which 
were traditionally exported to Bombay, 
Saurashtra, Calcutta and certain other parts in 
the northern region. That quantity may be 2 
lakh tons or 2\ lakh tons or even more. What is 
to become of this rice? We are procuring that 
or some other rice. There is no rigidity about 
the figure of 4 lakh tons or any figure. Our 
policy is this that we want to help the Kerala 
Government to make purchases according to 
its requirements. Whatever is surplus to 
southern region, we want to take to other 
States. That is the only rational policy and 
what has been done during these last three 
months? The Kerala Government have 
purchased 10,000 tons of rice in the month of 
December, 15,000 tons in the month of 
January and in the month of February, they 
have entered into a contract to purchase 
25,000 tons. Now this 50,000 tons is by no 
means, a small quantity. We have also assured 
the Kerala Government that if they are unable 
to buy, we are prepared to issue orders to the 
millers to sell to the Kerala Government at the 
controlled rates. What else do they want us to 
do? It is very unfortunate that . . . 

SHRI PERATH NARAYANAN NAIR: Is 
that assurance given? 

SHRI A. P. JAIN: I am stating that in the 
House. What does he want? It will do no good 
for me to talk against Kerala Government, it 
will do no good for the Kerala Government to 
talk against the Centre, and it will do no good 
for the hon. Members to talk against the 
Centre or against anyone else. We want to 
work in a co-operative spirit. I know the diffi-
culties of Kerala. I will treat Kerala as I am 
treating all other States. Let there be no 
suspicion. Let them not entertain any doubts 
that the Centre will discriminate against them. 
It will be an unfortunate thing if I dis-
criminated against any of the States and if at 
all I have discriminated, I have discriminated 
in favour of Kerala. 
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Now, some points have been raised toy      my      
friend,      Shri      Ahmad. Shri   Ahmad  said  
that  we  did     not mean   to     undertake   State     
trading seriously.    There he is  one  with the 
traders.    The traders say that    State trading  is  
not  possible.    The  traders say that there are 
certain difficulties, physical      difficulties,      
organisational difficulties,   and   other   things.        
Shri Ahmad  says  that we  don't mean  it. At 
least there  they agree  that State trading   is   not   
coming.     I   want      to assure Shri Ahmad that 
we are very serious about State trading. We 
mean   i to  implement it,  we  mean to  imple-   j 
ment it effectively and forcefully.    It   1 is a 
very big  thing,  it involves     the handling of 
not    less than    15 to 20 million tons of 
foodgrains.    It means the     storage,   it    
means   finances,     it means the organisational 
set-up. Now, we want to proceed in a manner 
that our scheme of State trading does not come 
to grief.    We want to go ahead with assurance.   
What have we done? Shri Ahmad said that we 
were intending  to  procure   only   10  per  cent,   
of the market surplus.    I am sorry    at his  
ignorance.    The  Prime     Minister and I have 
on occasions, on more than one occasion,  stated 
that we propose to purchase 2 million tons of 
rice. The total production of rice in  this country 
is of the order of 28 to 30 million tons.    Out  of 
this,  leaving  aside  the small dealings in the 
villages, mundies and hats of small quantities, 
the market surplus is of the order of 7 million 
tons.    Out of the  7 million  tons,  we have  
made   arrangements   to  procure 2 million tons.    
That constitutes about "30  per  cent.     Shri  
Ahmad  said  that we must secure 50 per cent, in 
order to control the market conditions effec-
tively.    I  accept that we are not yet in  a  
position   at  present  to  purchase 50 per  cent,   
but  the  purchase  of 30 per cent., I hope, will 
place us in an effective position to control the 
market conditions and that cannot be said to  be  
a  small  thing.    He  has  again said that we 
have started purchasing from the millers but we 
have thrown the farmer at the mercy of the 
millers. That is,  the miller is  at liberty     to 
■obtain or buy from the farmer at any 
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price but we have assured a price to the miller. 
Again that remark is based on want of correct 
information. Wherever we are purchasing rice 
from millers, we have also provided that the 
farmer can sell paddy to the Government 
agents at the corresponding price. I would like 
to make the position clear. In Madhya Pradesh 
we are buying rice at Rs. 15 a maund from the 
miller. The State Government at the same time 
is purchasing paddy from the farmer at the rate 
of Rs. 9 or a few naye paise this way or that 
way, and I may inform the hon. Member that 
the Madhya Pradesh Government have 
purchased as much as 40,000 tons of paddy 
under this scheme. That, by no means, is a 
small quantity. I submit that we are giving full 
and effective protection to the farmer as 
regards the prices at which he supplies paddy 
to the miller. It is open to the farmer not to go 
to the miller but to sell his paddy to the agent 
of the State Government.    What more can we 
do? 

DR. Z. A. AHMAD: But the price at which 
the miller will buy from the farmer has not 
been fixed by the Government. 

SHRI A. P. JAIN: I am sorry that in spite of 
all this explanation my friend has not been able 
to fully understand the position. The position 
today is this. The State Governments are 
buying paddy direct from the farmer, and 
because it is open to the farmer to go to the 
agent of the State Government and sell his 
paddy at Rs. 9, there is no reason why he 
should go to the miller and sell at Rs. 8|8|- the 
same quality of paddy. With this arrangement, 
I do not see how the charge can be levelled 
against us that we are not giving protection to 
the farmer. 

Sir, these are some of the points that have 
been raised. I know that conditions in certain 
parts of the country, particularly in the wheat-
growing areas, are difficult, but we are doing 
our best and we will continue to do our best  
and  I hope that with     the 
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[Shri A. P. Jain.] arrival of the next harvest 

which is not very far off—only a few weeks 
ahead—conditions will improve and the 
difficulties through which our people are 
passing now will disappear. 

SHRI BHUPESH GUPTA: Is the hon. 
Minister aware that according to the official 
forecast in the West Bengal State, the deficit 
for the current year would be 9,55,000 tons as 
compared to 8,00,000 in the previous year? 

SHRI A. P. JAIN: Are we to deal with each 
individual State's deficit, with this figure or 
that figure and figures  that  are  sometimes  
disputed? 

SHRI BHUPESH GUPTA: But you gave a 
very rosy picture of the forecast for the 
current year. Now I gave the figures from a 
rice-producing State and these are th« official 
figures that I gave. 

MR. DEPUTY CHAIRMAN: It is only  a 
forecast, at any rate. 

SHRI A. P. JAIN: The information that we 
have got is that the rice crop in West Bengal is 
very good, the rice crop in Assam is very 
good, also in Bihar it is very good and Orissa 
also has a very good crop. Surely the patch of 
area in Bengal could not be left out when the 
crop in all these surrounding areas is good. 

MR. DEPUTY CHAIRMAN: The Prime  
Minister. 

DR. Z. A. AHMAD: May I know the reason 
why    .   .   . 

MR. DEPUTY CHAIRMAN: I have called   
the   Prime   Minister. 

SHRI BHUPESH GUPTA: Let him ask his 
question. He can ask and the Prime Minister 
himself is yielding. You can ask him. The 
Prime Minister is a.ways very considerate in 
such  matters. 

THE PRIME MINISTER (SHRI 
JAWAHARLAL NEHRU) : Mr. Deputy Chairman, 
I am grateful to you for allowing me to 
intervene at this stage in this debate. It was my 
intention to speak at the end of the discussion; 
but I discovered suddenly today that this will 
be continued on Monday next here in this 
House and unfortunately I shall not be in 
Delhi. on Monday next. So, I ventured to 
speak now. 

I have not been present here most of the time 
during this discussion thus far.     But  I  have     
endeavoured     to find out what has been said 
and have seen   soma   of   the     reports   of      
the speeches and some of the notes made. Many 
matters have been  referred to which  separately     
and     individually have  importance, no doubt;  
but they tend   rather  to   blur   the  big  picture 
that   the  President's  Address  is  supposed  to  
present  to  the  country.     I think   it  is  always   
important  for  us to   look   at   things   in   the   
right   perspective and not lose ourselves in one 
thing,   however   separately   important it  
might  be.  Of  course,  some  things are  most  
important.     Here     is     the food situation 
about which   my colleague was just speaking.    
Nothing can be   more   important   than   the      
food situation     in     the     country.     It     is 
obvious.    I shall not say much about it  except  
to  assure  the  House     that our   Government   
is   very   very      far from   being   complacent   
about     food matters at  any  time.     It is too 
vital a matter and only those who are com-
pletely   oblivious   of   what      happens all  
around can be complacent.    That does   not   
mean   that   we   cannot   err or   we   have   not   
erred     occasionally with   regard   to   this   
matter   or     the arrangements  we  have     
made.     But as  the  House knows very  well,    
we have had to face three bad years and we are 
just beginning to turn the corner with the good 
rice crop wr. have-and   the   good   wheat   
crop   of      next season.     We   have   come     
to     some-rather    important      decisions      
with regard  to  State     trading     and  other 
matters,  not   directly  connected  with food,   
with   the   organisation   of     our 
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land system, co-operatives and the rest which, 
I think, are intimately connected, really and 
ultimately, with the food problem and with the 
business of distribution. When we said we are 
going in for State trading in the wholesale 
tirade, we were— and I repeat what my 
colleague said—completely earnest about it 
and we are going to pursue it to the end. But 
then we pointed out that while we came to this 
decision, we had no real apparatus for it. 
Therefore, inevitably we had to go to 
licensing, authorising some of the old whole-
sale dealers to buy rice on behalf of the State. 
That is not a very satisfactory arrangement. 
We cannot easily control all these wholesale 
dealers. And secondly, it is obvious that they 
do not like this change in our policy, and when 
you make an individual or a group responsible 
for carrying out a policy which is not to his or 
its interest, difficulties arise, undoubtedly. But 
there is no help for it at this stage for us. If we 
had developed our co-operative organisation a 
little better as we hope to do, then these 
difficulties would diminish and ultimately fade 
away completely. And so from this point of 
view, apart from others also, it is essential that 
we should develop our co-operatives in 
villages and elsewhere. 

There has been an argument—I may refer 
to it although that question, I believe, has not 
been raised here—about the so-called joint 
cultivation. Now, what we haye said is. we 
call for service co-operatives in every village 
in India and union co-operatives above them. 
But we have said that our objective is joint 
cultivation which we hope to come to, 
naturally with the approval and consent of the 
farmers. But we are going to concentrate on 
the service co-operatives, for obvious reasons, 
practical as well as other. We cannot jump 
into that without compulsion. We do not wish 
to have that type of compulsion. Indeed, if we 
did wish, we would fail. But convinced as we 
are that in the situation in India    at 

, present with small holdings, very small 
holdings—I am not raising a question of high 
principle but the practical question—with 
conditions in India, I believe it is essential to 
have larger units to be farmed together, not 
one or two acres or three acres, so that they 
can take advantage of modern techniques, 
implements and resources. Therefore, 
personally I am convinced that this is the right 
course. We can never make any considerable 
progress in farming if our units are small and 
we can only have big units by having big 
landlords or through co-operatives. When we 
rule out the big landlords, we are inevitably 
driven to co-operation. We hope that as these 
service co-operatives spread out all over the 
country and joint cultivation also takes place 
here and there, the example of that and the 
results that flow from it will themselves be the 
greatest arguments in favour of joint 
cultivation. In fact, hon. Members might be 
surprised to know that even now in India there 
are many hundreds and possibly more than a 
thousand or nearly two thousand joint 
cultivation farms. I cannot say, I have no 
figures to show the success they have 
attained— all of them—but some of them, I 
know, have succeeded very well. In fact, they 
have come to me—the farmers—and told me. 
We are at present going through a process of 
change, transition. 

4 P.M. 

Naturally, there are many individuals, 
groups, classes if you like, who do not like 
this change and who, therefore, criticise it. I 
am not imputing any motives to them. But 
they criticise it because they thought along 
certain lines, and they, I suppose, are 
convinced that such a thing will not be good 
for the country. They have a right to criticise 
it. I do not complain of that, but 1 am merely 
pointing out the difficulties that we have to 
face when we have to function temporarily 
through the very agency which does not like 
what 
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[Shri Jawaharlal Nehru.] is happening. This 
is an illogical position, but there is no escape 
from it. Any attempt to put an end to that 
would have meant temporarily—we have no 
agency at all—some kind of chaos on the food 
front. That has been our difficulty. Again, in 
some places foodgrains have gone under-
ground—petty hoarding but on a wide scale, 
large number of people hoarding it which 
makes a big difference. And, it may be 
justifiably said, perhaps, that if we had taken 
some other steps, this might have been a little 
less. I am not going into that question, but I 
am trying to put before the House this 
'question of food in its larger setting. 
Fortunately, we have this bumper crop of rice 
this year, and we hope to have a good wheat 
crop later. So, we have an opportunity of 
changing over under relatively fair conditions. 
I hope that we shall be able to build up large 
stocks of foodgrains, and meanwhile develop 
these co-operatives through whom- we shall 
deal. Meanwhile, of course, even the 
temporary high prices of wheat are distressing 
because, after all, one cannot tell a hungry 
person that we shall get him a meal next week 
or next month. It is absurd to tell him like that. 
It is distressing, and steps should be taken and 
are being taken to meet the situation. I regret 
that in this matter we do not get the co-
operation of many people in the business—
people who hoard or who cause higher prices 
or sometimes who wish to exercise that 
pressure on Government or agencies so that 
prices may be raised. All that is happening. 
But, fortunately, this cannot be of long 
duration, because certainly by the end of next 
month, when the new crop comes in, this 
policy will not help them—those who are 
hoarding and keeping back. So, I hope that we 
shall give relief even in this intervening 
period, and by the end of next month or even 
perhaps a little earlier arrive at a stage when 
we can take adequate measures to meet most 
of the difficulties that might arise then. 

Some of the other points mentioned— 
and they have been raised in the 
series of amendments—are the nor 
mal ones, if I may say so—Goa, 
Pakistan and the like. Well, it is 
true that Goa is not mentioned 
in this Address. Not that Goa 
is    forgotten    by    anybody. We 
cannot forget, nobody in India can forget it. 
But at the same time I do not understand what 
any hon. Member expects us to say about Goa. 
Possibly some might think that some brave 
words might be helpful—and sometimes brave 
words are helpful— but brave words by 
themselves might have the opposite result if 
they are merely words. Our policy in regard to 
Goa is absolutely clear. We can never agree 
to, or tolerate, the idea of any foreign foothold 
in India, and by India I mean not the Union of 
India as it is today, but that Union of India 
plus Goa which is part of India whosoever 
may at the present moment be there. At the 
same time we have said that we shall try to 
achieve our end through peaceful methods, not 
only as a matter of principle but as a matter of 
practical politics. In the world, as it is today, it 
is dangerous to try to solve problems by 
military methods. No one knows where it may 
end. And if we try to do it, it would be a 
negation of the policy that we have proclaimed 
and tried to act up to through all these years. I 
realise that is distressing. I realise, above all, 
that it is exasperating. Sometimes we find—
even now—that in spite of this policy of ours 
large numbers 'of political prisoners exist in 
Goa—some of them still Indian nationals, 
others may be technically Portuguese 
nationals, but they belong as much to India as 
anyone else. It is distressing that they should 
be kept there, and kept there under very bad 
conditions. Now I do not like to criticise other 
countries, but this House knows that this 
problem of Goa, well, is connected obviously 
with Portugal itself, and the conditions in 
Portugal are not a bright and shining example 
of freedom, liberty, democracy or anything. In 
fact, it is the exact opposite 'of that and it 
becomes tied 
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up with other problems in the v^orld. So, 
while Goa may be a small piece of territory in 
India, but not at present belonging to India, it 
is tied up with all kinds of major problems in 
the world and to seek a solution of it by 
military methods in the wider context of the 
world would be to ignore all this wider context 
and to give up the policy we have sought to 
pursue. That policy has, I believe, been more 
and more understood by other countries. The 
fact that in Portugal itself things have 
happened which have elicited the strong dis-
approval of most countries itself indicates the 
state of affairs in Goa. If in the so-called 
mother or father country, i.e. Portugal, this 
kind of thing happens, what can you expect in 
a colonial territory which belongs to it here or 
in Africa? 

Then, about Pakistan. There are various 
amendments expressing displeasure because 
we are continually, it is said, trying to appease 
Pakistan, because we do not hold up the 
honour of India with sufficient force and 
claim. Well, Sir, I do not quite know what to 
say about it, about this matter, because the 
Pakistan problem or the problems of Indo-
Pakistan relations are always with us. We are 
constantly dealing with them, whether in the 
shape of questions and answers in this House 
or in many other ways. We can never forget it. 
It is too near a problem, near not only 
geographically but in so many other ways that 
we just cannot get away from it even if we 
want to. But when we are charged with 
appeasing Pakistan—on the other hand other 
people, of course in Pakistan, charge us with 
something the very opposite of this—what 
exactly is the fact or, at any rate, the policy we 
seek to pursue? What does appeasement 
mean? If appeasement means trying to win 
over Pakistan, trying to be friendly with 
Pakistan, trying to create an atmosphere of 
friendliness between us and help the solution 
of problems, then    certainly 

we appease Pakistan and we will continue to 
appease Pakistan. If appeasement means 
giving up any right of ours, giving up any 
principle of ours or surrendering to any threat, 
then we are entirely opposed to that and we 
shall always be opposed to that. So, these 
words do not have any particular meaning; it 
depends on how you approach a problem. s 
Sometimes something happens which exas-
perates us, irritates us and we react for the 
moment strongly; sometimes something 
happens which on the whole has a more 
favourable reception. Well, we react 
accordingly but the basic policy is something 
bigger than  that. 

Now, talking about immediate issues, a 
certain announcement the other day by the 
Pakistan Government has been welcome to us 
and that was an announcement giving directions 
to the broadcasting stations in Pakistan that they 
should not indulge in anti-Indian propaganda 
and, to some extent, as far as I know, that 
direction has been observed thus far. Well, we 
welcome it and we always try to avoid this kind 
of mutual recriminations. These are all 
reactions, expressions from time to time but the 
basic questions are deeper, as the House knows. 
The most basic question is this: India and 
Pakistan, being what they are, geographically, 
historically, culturally and all that, should 
obviously have a common policy of co-
operating with each other, to be friends with 
each other; they may go their different ways that 
they like politically or economically but they 
should n'ot be hostile to each other all the time. 
We suffer, both of us. It is now a dozen years 
since partition and the passions of those days 
have cooled down to some extent and we can 
view the problem with a measure of objective-
ness but that does not and cannot mean any 
question of surrendering the basic right or 
interest of India or surrendering to threats from 
the other side. We have to find some i kind  of 
balance between  these and, 

 



553      Motion of Thanks on    [ RAJYA SABHA ]     President's   Address      554
[Shri Jawaharlal Nehru.] at any rate, 

whatever we may say or feel, I believe that in 
the relations of India and Pakistan, as I hope in    
the relations    of    other    countries, there 
should  always  be  an  attempt  at     a friendly     
approach     and  we  should avoid  
recrimination     and  condemnation.   I realise 
that we cannot always do   that.    Sometimes     
truth  compels us to say something which is not 
of liking   to   the   other  party   but   even the 
bitterest truth could be expressed in  non-bitter   
language  at  least.    To some   extent   we   
learnt   that  in   our apprenticeship   under     
Gandhiji  and, in   this   connection,   may  I   
say  this? Many    of    the      amendments      
here protest against the Address not having said 
this or that, not having said, let  us  say,  about  
the  Baghdad  Pact or the attempts  at a  
bilateral treaty between     Pakistan     and   the  
United States  of America  or  something that 
has happened in Africa or in  Western Asia.    
All these amendments are in terms of 
condemnation, recrimination and brave words 
and gestures. I would hope that we would grow    
out of  these   somewhat   immature   references 
to difficult    problems.    I     can understand 
strong feelings  sometimes about  things that  
are  happening but the  major   thing   is   that  
we   do  not help even in solving the problem or 
even  help   going  towards   a  solution. Either 
we realise that we must solve problems,  
whether     they     are world problems or 
internal problems or we feel that a conflict is 
inevitable    and, therefore, we should keep our 
swords shining and bright and should be up and 
about all    the    time.    We    must decide  
which  kind  of  approach    we should make.   
Now, I am not discussing    the    problem.    I  
am    not    for giving up of any principle which   
we consider important    but    what I  am 
discussing is the manner of approach, either 
holding to our principles    yet not being 
offensive    and    trying    to tsoothen,   or,   the   
other  way   of using threatening language and 
threatening gestures  which has  become  so 
common in the world today.   I would beg of 
this House and our country in   this matter,   
quite     apart  from   anything 

else, to at least remember the way in which 
Gandhiji dealt with his declared opponents of 
the time, against  whom  he  was  struggling. 

Having said this, I dispose of, if I may say so 
with respect, the various amendments  dealing  
with  what     the ■ President has not said in his 
Address. They do not like many of the things 
that are happening in the world. We also  do not  
approve  of the Baghdad Pact; we never 
approved  of  it     and we have expressed that 
many times. We do not approve of all these 
military  alliances  and     we  have viewed with  
apprehension  the     military  aid that has been     
given by the United States  to  Pakistan because 
we have felt   that   that   was   something   
which had an unsettling effect.    We believe that  
all  these  military pacts  instead 'of ensuring  
security     wherever  they had come,  perhaps,  I  
will not  make that  sweeping  remark,   but  
certainly I would say that most of these military 
pacts to the East or to the West of  India  have     
had     an     unsettling effect and even the 
existing security, such as it was, has been 
lessened and not  increased.    We     have   
expressed that.    So far as the    Baghdad    Pact 
is   concerned,   and   this   military  aid that has 
been given to Pakistan, it has been our firm 
opinion that this    has not been  go'od for 
anybody  concerned, to no one I say, not to 
India, not for Pakistan   and not  for  the United 
States.    We have expressed that very clearly 
but it is no good our condemning anybody about 
it.    I believe, in fact I am certain, that our views 
are felt in the United States and further that they 
have had some considerable influence.   We are, 
if you look at this wide world, in a curious state 
today in  regard  to     international problems and 
all the minor problems, whether it is the military    
aid    to    Pakistan, whether it is  the Baghdad 
Pact     or the NATO or the SEATO or the War-
saw   Pact,     are   all  offshoots   of  the basic 
struggle, of the basic tug-of-war that goes on 
between the two major groups.   I do not 
propose at this stage 
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to  discuss  this     matter  except again to affirm 
that the policy that    India lias  lohowed  in  this  
matter,  that is the  policy   of  non-alignment,   
has,   I believe, net 'only justified itself com-
pletely  but has  been   appreciated  by many 
people who used to criticise it previously and it 
has won recognition -even where people did not 
like it.    1 do believe that it is along those lines 
tnat we can render some service not only   to   
ourselves   but   to   the   world and we  propose  
to continue it fully. It   is only when we are in 
some matters rather friendly to another country,   
the  country   opposed  to  it  imagines that we  
are weakening  in  our policy of non-alignment, 
while it    is our   declared      policy,   intention   
and objective to try to be friendly all the time      
to        all        the        countries. Again, I repeat, 
friendliness does not mean giving    up a 
principle    or    an interest,  because  a country    
that    is friendly through fear is not friendly at 
all.   That is not friendliness, if you are afraid of 
the other party and you shape your    policy    
because of fear. Just if I may quote, in another 
context, even Gandhiji who was such an apostle 
of Ahimsa, said he did not believe, he did not 
accept a man calling himself a satyagrahi, who 
was a coward or who was afraid.   That is not 
satya-graha.   In fact, he went further.   He said 
if you have a sword in your heart, it is better to 
take it out and use it than talk softly outside and 
keep the sword in your heart and be false to 
yourself and to others.   So, it is not through fear 
that way, I hope, we have these policies or that 
we are trying to "be friendly with others but 
because we do believe that that is the best way 
of putting    across our own ideas to the others, 
because that opens the minds of others,    makes 
them    receptive to  I -what    we have    to say.   
When two countries are hating each other, 
minds are closed and no one can  influence the 
other, and you have a basis of fear than which 
there can be    no    worse companion for an 
individual or a country.   The situation is pretty 
serious all   I over the    world.   Nevertheless, 
there are some signs,    some    ray of hope.   1 
And may I say that I welcome the fact  i 

that the Prime Minister of the United Kingdom, 
Mr. Macmillan, will soon be going to the Soviet 
Union for talks there? I do not mean to say that 
some sudden settlement is going to emerge from 
that. Problems are much too intricate and 
difficult, but all these I visits, even if they tend 
to lessen tensions somewhat, even if they encou-
rage just talks with each other, are helpful a,id, 
therefore, are to be welcomed. 

Now, Sir, I would draw particular attention 
to some parts of the President's Address    
which    endeavour to look at these problems in 
the larger perspective.   There is,  of course, the 
domestic part—what we do in India— and that 
concerns us most,  that concerns  us not only  
directly in  regard to our domestic situation, but 
even in regard to foreign affairs, international 
affairs; it concerns us, because if we are to play 
any effective part in world affairs we can only 
do so if our domestic  situation  is    strong    
and    united Otherwise, we do not count.    We 
see many other countries today which are not 
free from a good deal of domestic problems 
where situations   are   fluid, which means that 
they cannot exercise, or their voice does not 
carry, much weight    elsewhere.    Therefore,    
from every point of view, it is the domestic 
situation in India that    is    the   most important 
thing for us.   In this domestic situation, we 
deal with problems as they   arise,  food  
situation,   this,  that and the other.    But we    
must   have longer goals. What are those? One, 
of course,  may    be    defined,    to    some 
extent, as the Five Year Plans.   Now, I should 
like to draw the attention of this House to a 
sentence in the President's  Address,    
paragraph 6,     after talking about the Second 
Plan: — 

"Our Second Plan is only part of the 
whole process of planned development of 
our economy. The steps we now take are 
but stages along the long and arduous read 
to planned prosperity and my Government, 
through the Planning Commission, have 
already initiated consideration 
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Third Plan. It is hoped that by the end of 
the Third Plan, a sound foundation will 
have been laid for future progress in regard 
to our basic industries, agricultural 
production and rural development, thus 
leading to a self-reliant and self-generating 
economy." 

Now, what exactly does that mean? It means 
that if we progress, as we would like to 
progress, by the end of the Third Plan, we will 
have established, what the President has called, 
a self-generating and self-feeding economy. 
That is, we will have crossed the barrier from 
the stage of under-• development to a stage 
when we begin to develop with the very 
impetus of what we have done. That does not 
mean solution of all our problems. Of course, 
not. Five Year Plans will come one after the 
other, raising us to higher levels. But it does 
mean crossing that dreadful barrier which sepa-
rates an under-developed country from a 
developing country, developing through its own 
resources. It means, if we' have to give effect to 
this, that we have to make a mighty effort in 
these seven years from now—two years of the 
Second Plan and five years of the Third Five 
Year Plan in order to achieve this end. It means, 
first of all, on the agricultural front success, 
success not merely in producing enough food 
for us, self-sufficiency as it is called, but more 
than that, so that we should not remain at the 
mercy of a bad monsoon or some other natural 
catastrophe, so that we may not have to depend 
upon other countries, so that we can even 
export it where we can and get other things in 
exchange. That is basic to the position. 

The other basic thing is a sound foundation 
of heavy industry because if we industrialise, 
as the President says we must, 
industrialisation can only proceed on the 
basis of certain well-known heavy industries 
being established, whether it is iron and steel, 
whether it is machine-making industry and 
the like.   That is to say, 

if we want an iron and steel plant in the Fourth 
Plan, or indeed in a parr of the Third Plan, we 
should be able to manufacture that complete 
iron and steel plant in India. And I mention 
that because that is- a big plant. That means 
other plants too. It does not mean that we will 
not import from abroad. Of course, we will. It 
does mean that we can carry on without 
anybody's help after that and the words used in 
this Address are: We will have established a 
"self-generating economy". 

I need not tell this House, as hon. Members 
must know very well, that this assumes a 
tremendous effort. It is not a question of words 
or resolutions, but of organised, combined, 
united and continued effort. Only then can we 
bring this about. That is the picture placed 
before this House on behalf of the 
Government. 

And what are the objectives, apart from the 
basic objective, which is stated towards the 
end of the Address:— 

"It is the policy, and it will continue to be 
the endeavour of my Government, to seek in 
all possible ways to uphold the dignity and 
independence of our land and people and to 
promote our unity and social well-being and 
to build a democratic and socialist society, 
in which progress is sought and attained by 
peaceful means and by consent." 

That is the basic objective. But immediately 
the principal objectives which    we have 
accepted are: — 

"A substantial increase in national 
income, rapid industrialisation, expansion 
of employment on a sufficient scale, and a 
reduction in inequalities of income and 
wealth." 

Those are the four basic things, to' which is 
added: — 

"The Government will continue to aid 
and support small and cottage industries." 
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That is   added  lest  we  thought  that that is not 
included in rapid industrialisation.   I believe in 
rapid industrialisation,   the   heavy   industry   
and the rest of it coming.    Without    that I do 
not think we can ever industrialise ourselves.   
But I equally believe in the  conditions that exist 
in India now and that will exist in the foresee-  1 
able future, in this widespread effort   ) at small 
and cottage industries being developed   all   
over   India   and   more especially  in  our    
rural areas.   And our   instructions   to   the   
Community Development     movement     today  
are first to concentrate on food production; 
secondly on cottage and small industries.   Of   
course,   there   are  ever  so   , many  other  
things  that we have  to deal    with.   Each    is    
inter-related. You cannot    separate    one from 
the other.      It    depends    on    how    you 
approach the question.    For instance, education 
becomes basic.   You cannot make any progress 
on any front without education.    And I 
sometimes feel that  although  we have  said  a  
great deal about education, in spite of that, 
perhaps  we  have not  done  quite  as much    as    
we  ought  to have    done, because it is basic.    
Health again becomes  basic   in   whichever  
way  you look.    You  have     to     advance  on  
a variety of fronts.   If you advance on one front, 
something else comes and attacks you    on the    
flanks,  on the sides.   All this can only be done 
by a planned effort    to the    best of our ability.   
No planning is perfect or can be perfect.   It is 
full of mistakes because it deals    with     
uncertain and human factors,    factors    beyond 
our control, international factors.   Nevertheless 
not to plan is really admitting failure and    
allowing things    just to drift.   You cannot 
progress by drifting and by merely good wishes 
or by slogans. 

Now, I should like to draw the attention of 
the House to one or two other matters. Of 
course, the House knows well about the 
starting of pig iron production in Rourkela 
and Bhilai a few days ago. That is in a sense a 
significant moment in the history of our  
industrialisation,     the     first big 

step. We have done many things, but that is 
the first big step, and it does not mean that we 
can relax but it will certainly after a year or so 
help us greatly  in  our future advances. 

Then, the House also knows about the 
situation in regard to our oil exploration. We 
have met with a greater success in the initial 
stages than we had a right to expect. But we are 
still, let us remember, in the initial stages. We 
are sure of oil, it can be a certainty, but we 
cannot say without greater drilling and 
exploration as to what the reserves of oil are. It 
is important to know how much they are, but 
we are sure of them, and: that is something. We 
are sure of it also in parts of Assam apart from 
those which are being exploited now. We have 
decided on a new refinery being set up in 
Assam and another at. Barauni in Bihar. 

I should like to repeat here what I. have said 
previously that one of the most satisfactory 
features about this oil exploration has been the 
remarkable progress made by our own young 
engineers who are doing this work. We started 
from scratch. We had never done this 
ourselves, and oil, in fact, in most countries in 
the world has been run by large combines, big 
trusts. So, we started from scratch and we got 
hold of some young men, young scientists, 
young geologists, and after two years or so 
they have turned out to be first class men for 
this particular work, not only technically first 
class but full of enthusiasm for this work. Only 
recently I heard of a very high tribute paid to 
our Oil and Natural Gas Commission workers 
by a very eminent and expert authority from 
the United States. 

Then, atomic energy. It is a curious thing 
which always reminds us of this country of 
ours, and of how varied it is and how it 
manages to live in every century at the same 
time, not only in the mediaeval ages but in the 
pre-mediaeval ages and also in the middle of 
the 20th Century. You find everything here, 
from the latest technique 
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not know, but 1 suppose gradually this will 
change no doubt; but still we have an enor-
mous capacity for co-existence in this country. 
Anyhow, whatever other backwardness there 
might be—and there are many emblems of it in 
India—in atomic energy we are fairly well 
advanced. I am not comparing ourselves, of 
course, with great countries like the United 
States of America, the Soviet Union and the 
United Kingdom, or the other countries like 
Canada and France, but considering our 
general economic state, it is really most 
gratifying to note that very considerable 
advances have been made in the development 
of atomic energy, and we are thinking now and 
have decided on an atomic power station. One 
thing to which the President refers is that for 
the first time, less than two weeks ago, our 
uranium plant produced atomically pure 
uranium metal, which is significant in our 
atomic energy development work. 

The House knows also the great progress 
we are making in producing all kinds of 
things in our ordnance factories. 

One matter which often exercises Members' 
minds here is the question of rehabilitation, 
more especially those from East Pakistan. It is 
a matter which we should always bear in mind 
because of the human factors involved. It has 
surprised me very greatly that some hon. 
Members appear to be dissatisfied with the tre-
mendous schemes that have been launched for 
rehabilitation at Dandakaranya, I should have 
thought that this Dandakaranya scheme was a 
visible sign of the extreme importance that we 
attach to this problem of the unfortunate 
displaced persons who have come from East 
Pakistan, to give them opportunities of growth 
which they could not have anywhere else, 
■whether they remained in East Pakistan or 
West Bengal or anywhere. But apart from that, 
it is well known that there is precious little 
room in West Bengal fo» 'aurge  scale 
rehabilitation 

apart from what has been done. It has surprised 
me therefore that objections should be raised 
and agitations should be started against the 
closing of the camps and the removal of those 
in the camps to these new sites for 
rehabilitation. Personally, I should have 
thought that keeping people on dole is a very 
bad thing, not only for the country but more so 
for them. It is a bad thing. They deteriorate, 
and they are a tremendous cost, unproductive 
cost, to the nation, but somehow we could do 
nothing else and we carried vast numbers of 
people on doles at a very great cost, at a cost 
which does not produce anything in the end for 
them or the country. So, we had to come to this 
decision. We ought to have come to it long 
ago. Anyhow we had come to the decision to 
wind up these camps and rehabilitate these 
people in other places, in other States and at 
Dandakaranya. Of course, when we say that, it 
does not mean that incapable people, children, 
women, etc., will not be cared for. Of course, 
they will be cared for. But they stand apart. 

Finally, Sir, I would point out that all these 
great programmes that we see in perspective 
and that are around us cannot be realised 
without a very great deal of co-operative 
effort. No Government, however wise and 
well meaning it might be, can succeed without 
that co-operation, and I do not presume to say 
that the Government I have the honour to 
preside over is so wise and so brilliant as to 
solve all the problems of India. In the measure 
that we succeed it is only because of the co-
operation received from the people of India, 
and I do appeal to this House and to others 
outside this House that, while we have every 
right to hold our opinions, to criticise Gov-
ernment's policy, in the broader tasks before 
us—they are not party tasks, they are national 
tasks—in this tremendous adventure we seek 
the cooperation of all. 

Thank you, Sir. 

SHRI BABUBHAI M. CHINAI (Bombay) :    
Mr. Deputy Chairman, Sir, the 
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President very rightly in his observations 
brought forward the achievements of the 
Government during the year which is coming 
to a close and ■ one and all will have to be 
proud of it. Also, he has deemed it fit to go 
into the future working of the Government 
also. 

Sir, in the sphere of the steel industry, the 
Bhilai plant and the Rour- j kela plant have 
progressed satisfactorily. In the case of nuclear 
energy, we have before us a clear picture of the 
progress that we have made. The food 
situation, as we see, is also going to be better 
because we have before us a very nice crop. 
But I must say that the President has not 
mentioned the stresses and strains through 
which we have passed during the past year and 
through which we are going to pass now. No 
doubt, production has gone up, but at the same 
time the rate of production has also gone down. 
In the last three years, that is, 1955, 1956 and 
1957, the rate of production was increasing at 
the rate of eight per cent, whereas now it has 
come down to round about 3-5 per cent. That 
aspect of the question also is necessary to be 
looked into. We have our plan of Rs. 4,500 
crores and without the necessary resources 
there would be a gap of nearly Rs. 200 crores 
as estimated by the planners. By way of 
expenditure ■which has gone up, we will have 
a gap of nearly Rs. 150 crores to Rs. 200 crores 
more and that brings us to about Rs. 350 crores 
to Rs. 400 crores needed for the completion of 
our Second Five Year Plan, and the President 
has not been good enough to tell us as to how 
these resources are going to be found. One and 
all will agree that in order to save our Second 
Five Year Plan, we have already risked our 
Third Plan. How are we going to save our 
Third Five Year Plan also from want of 
resources? As we know, we have to repay our 
foreign commitments to the tune of nearly Rs. 
100 crores to Rs. 125 crores every year, which 
we have undertaken to do. Therefore, I would 
have been happy if the Presi- 

dent had mentioned all these points, as to how 
we are going to find money and fulfil our 
targets under the Second and the Third Five 
Year Plan. 

An hon. Member of this House this morning 
had drawn attention to a matter which, 
according to me, would not strictly have fallen 
in the President's Address for discussion. But 
since it has been mentioned, I think that it 
should not go unchallenged. It was said that the 
bilingual Bombay State had been imposed 
against the will of the people of the State. This, 
according to me, is not a fact. It was also said 
that elections to that bilingual State—both 
legislature and the municipalities—have been 
lost by the Congress Party. This is also not a 
fact. I want to prove to you by facts which are 
before me that in the district local body 
elections in Gujerat, out of 16 places, the 
Congress had won a majority in 15 places. Also 
out of ten or eleven municipalities, they had a 
majority in all barring one. So far as the district 
local boards were concerned, out of 576 seats, 
the Congress had own 507. So far as the 
municipalities were concerned, out of 321 
seats, they had won 163. 

SHRI V. K. DHAGE:    Where? 

SHRI BABUBHAI M. CHINAI: In Gujerat. 
SHRI SHEEL BHADRA YAJEE: In Maha 

Gujerat. 

SHRI BABUBHAI M. CHINAI: In the local 
school board elections, in eleven school 
boards, out of 116 votes, the Congress had 
polled 101. These are the achievements of the 
party in power. 

SHRI BHUPESH GUPTA: How many seats 
have been won by the Federation of Chambers 
of Commerce and Industry? 

SHRI BABUBHAI M. CHINAI: They never 
contested any seat there and therefore, the 
question does not arise. 

Looking at the results of the Legislative 
Assembly in the State, I want 
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there were sixteen by-elections and the 
Congress won eleven. Also, we have the Lok 
Sabha elections in which 22 seats were 
contested and we got 17 seats. What does this 
show? This shows that the majority of the 
people are with the Congress and the majority 
of the people have endorsed the decision which 
this august body has taken about the bilingual 
State of Bombay. Let me once again point out 
that out of all these seats, the Janata Parishad 
got only 36 in the district local board elections, 
only 38 in municipalities and only nine in 
school boards and the rest got five in the 
district local boards, 35 in municipalities and 
only three in school boards. 

The hon. Member who spoke this morning 
said that the President did not go to the Anand 
University and attributed motives to him. If 
one were to lose sight of any fact, one could do 
it very conveniently. It is a known fact in this 
country that Marshal Tito, President of 
Yugoslavia, was to visit Delhi and therefore, 
the President had to cancel his visit to the 
Anand University. But at that time, His 
Excellency the Governor of Bombay went to 
Anand and what was the result? The hon. 
Member had not criticised, and expressed his 
regret for, what happened there. How was the 
Governor received and treated by the students 
and other elements there? Is it the discipline 
which is expected of students of a University? I 
am sorry that nothing has been said by the hon. 
Member on this point. 

Sir, it was also said that the new Vice-
Chancellor who has come now— Shri 
Babubhai Jasbhai Patel—has no qualifications, 
this is also untrue. He is a double graduate of 
the Bombay University. He was as a member 
connected with the Senate of the Bombay 
University for several years. The simple fact 
that he was defeated in the last election does 
not mean that he should be quite unfit to be a 
Vice-Chancellor     of  this  University. 

Mr. Balabhai Patel who was the 
founder of this University, was he 
not first defeated in the Parliamentary 
election?* He was defeated. In spite 
of this, the same Bombay Govern 
ment appointed him as Vice-Chancel 
lor. I have nothing to say against 
that    gentleman. He    has    done 
immense service to that institution and he 
will be remembered for a long time to come 
for the service which he has rendered. 

SHRI DAHYABHAI V. PATEL: By 
removing him from there? 

SHRI BABUBHAI M. CHINAI: Nobody is 
expected to be permanent in, one seat. It is 
not the monopoly of one individual to do 
service. There are people and people who 
will be coming and going, who will be ren-
dering service. 

* * * » * 

MR. DEPUTY CHAIRMAN: Mr. Chinai, 
you may not refer to all those things which 
he has said. 

SHRI BABUBHAI M. CHINAI: * * * 

MR. DEPUTY CHAIRMAN: The 
Chairman has expunged those remarks. So, 
you need not speak about them. 

SHRI BABUBHAI M. CHINAI: It was not 
fit for a person of this House to have cast 
reflections on any other person outside this 
House who could not reply to the debate. Sir, 
I am thankful to you for having said that. 

SHRI DAHYABHAI V. PATEL:  Sir, 
Mr. Chinai   is   entirely misrepresent- 
!   ing me.   I would like to correct him. 

MR. DEPUTY CHAIRMAN: It is not 
necessary. 

SHRI DAHYABHAI V. PATEL: No 
Gujerati Chief Minister would have dared to 
make that appointment. 

SHRI BABUBHAI M. CHINAI: Sir, it was 
also said that in the bilingual State of 
Bombay Gujerat   had   been 

* * * Expunged   as   ordered by the I   
Chair. 
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neglected in the matter of roads and irrigation.    
Sir,  I  have  an  authentic report from     one     
of the     Gujerati members    of   the    Cabinet,    
who    is luckily here in this city today, that at 
least an equal amount, if not more, has been   
spent   on   irrigation   and   roads   j in Gujerat. 
Well,    Sir, I am    coming  ; from    Gujerat    
and I am quite satis-   : tied   that  everything  has  
been  going  j on  quite well and there is no ques-
tion  of any partiality whatsoever,  as   ; has been    
made    out    by    my    hon.   : friend. 

Sir, about the Koyna Project it has ' been 
observed that the Third Five Year Plan has been 
taken up in the Second Five Year Plan period 
itself. But if a building of five floors is to be put 
up and if you want to expand it in future and 
provide for ten floors, then | certa:nly there must 
be solid founda- | tion for these ten floors. After 
all, Sir. solid foundation will have to be laid 
before you plan to expand anything. If you do 
not do that now and if you leave it for the Third 
Five Year Plan, there is going to be considerable 
delay for the necessary energy which is required 
to be produced during that Plan which comes 
into  action,  after  a  few years. 

Sir, one point more and I have done. That is 
in connection with the food situation in this 
country. The food situation, according to me, 
Sir, has gone wrong not because there is not 
enough food, but because there is a crisis of 
distribution. I am firmly convinced that this 
situation has been more or less created 
because the decision about State trading has 
been taken without actually having any 
scheme before us as to how we are going to 
distribute. We should have announced our 
decision with regard to nationalising of food 
trade only after formulating some scheme 
ready io be implemented. But we did not do 
that. The result is that merchants are not 
buying any foodgrains from •the farmers. 

SHRI H. P. SAKSENA: If they are not 
hoarding foodgrains, well and good. 

SHRI BABUBHAI M. CHINA1: There may 
be some people who may be hoarding 
foodgrains. But I am here not at all defending 
them. I am only putting forward my views. 
We ought to have drawn up some scheme 
before announcing our decision to nationalise 
it. Now, the position is that the crop is not 
being accepted from the farmers by 
Government also. And it has its impact on 
certain other commodities also, for example, 
textiles, because the farmers have not been 
able to dispose of their crop and no cash is 
coming forth to them. Therefore, Sir, my 
humble suggestion to the Government is that 
they should expedite the scheme and go ahead 
with it so that the crop should come into the 
market. Only by that way these prices would 
come down and there would be an equal 
distribution. Food is the first necessity of the 
people. Then comes clothing. Both of them 
are intermingled. In order to save the 
situation, Sir, the Government must come to 
some final decision without any further delay. 

Sir, one word more in connection with our 
rising expenditure. It has been noticed from year 
to year that our expenditure has been rising, be-
cause there is so much zeal to have scientific 
advancement in our coun- ' try. But I find that 
sometimes things overlap, and therefore, Sir, it 
would be better if the Government—whether it 
is some Secretary to th« Government or a 
scientist in the field of science—sees to it that 
there is no duplication and whatever we invest 
we do it in a proper way and we judge the likely 
results well in advance so tha| we may not have 
to suffer or repent later on. Thank you, Sir. 

SHRI AN AND CHAND: Mr. Deputy 
Chairman, Sir, I am glad that the Prime 
Minister, in his speech made to the House, 
laid so much emphasis on the internal 
problems. He was pleased to say that in so far 
as health and education were concerned, not 
much headway had been made, or the Gov- 
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[Shri Anand Chand.] ernment had not got a 
very brilliant record to show. As he was 
saying that, Sir, my mind turned back to what 
we may call the basic problem, so far as the 
people of this country were concerned. I 
would like to enumerate them in order of 
necessity—food, clothing, shelter, health and 
education. 

Now, Sir, what is the position, so far as 
food is concerned? I will try to go into them 
seriatim. The Food Minister was at pains to 
explain as to what steps the Government were 
taking to have a more rational distribution and 
to try to put down these prices. He was very 
sure that with a good harvest coming in, the 
prices of foodgrains would steadily fall down 
and everything would be rosy. But what I 
would like to ask in this connection is: Is the 
Government, even after eight years of 
planning, going to depend upon the vagaries 
of weather? So far as the production of cereals 
in this country is concerned, we know that 
monsoon is the main agent. Sometimes, you 
will have a good monsoon and sometimes a 
bad monsoon. Any overall picture, therefore, 
of the productivity of foodgrains in different 
areas depends on the vagaries of weather. 
Now, Sir, what is the substitute? The 
substitute should be small-scale and large-
scale irrigation. But the question is: After 
eight years of planning and having spent 
crores of rupees on these irrigation projects, 
are we still going to look to the weather and 
say that because the crop is going to be good 
this year, therefore the food situation will be 
easy, or because the weather was bad during 
the last two years, therefore we had this 
difficult food situation? Well, that is 
something, Sir, to which I am not willing to 
subscribe. I know that certain difficulties are 
there. I know that there is no magic wand in 
the hands of the Government to get a plentiful 
supply of foodgrains. But I am surely not 
going to subscribe to the view that we in this 
country, after eight years of planning, still 
depend on weather conditions, so far 

as our plentiful supply of foodgrains is 
concerned. There is no doubt, Sir, that prices 
are rising. There is no doubt that people are 
experiencing great difficulties in the 
availability of foodgrains. In the area from 
which I come—I submitted that even in the 
debate on the question of foodgrains— prices 
in certain places are more than Rs. 45 a maund 
even today. Of course, it is true that we are 
neglected, we are far-flung, and therefore we-
do not get the advertisement that is given to 
other larger States. But it is a fact that prices 
are rising, and it is also true that they have not 
come down, in spite of the best efforts made-
by the Government so far. 

Now, Sir, the second question relates to 
cloth. It has been admitted in  the  President's  
Address itself . 

MR.    DEPUTY    CHAIRMAN: You 
may continue on the next day. Now, 
there  is  a  message     from the other 
House. 

* 

MESSAGE FROM THE LOK SABHA 

THE     PHARMACY   (AMENDMENT)   BILL,, 
1959 

SECRETARY: Sir, I have to report to the 
House the following message received from 
the Lok Sabha, signed by  the  Secretary  of 
the  Lok  Sabha: 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business, in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Pharmacy (Amendment) Bill, 1959, as. 
passed by Lok Sabha at its sitting held on 
the 11th February,  1959." 

Sir, I lay the Bill on the Table. 

MR. DEPUTY CHAIRMAN: The-House 
stands adjourned till 11 A.M.. tomorrow. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Friday, the 13th February 1959. 


